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 finite  patience,  but  what  I  hate  ३25
 the  idea  of  things  here  in
 the  forum  of  Parliament  rather  than
 with  you  m  your  chamber  I  have
 heard  a  remark  from  Mr  Hem  Barua
 that  the  conduct  of  the  Deputy
 Speaker  should  be  probed  into  It
 may  be  the  conduct  of  the  Deputy
 Speaker  35  good  bad  or  indifferent,
 but  is  at  right,  is  it  tair,  is  it  proper,
 as  at  honest,  is  it  just,  to  say  that
 kind  of  thing  about  a  person  who  is
 a  dignitary  of  the  House  Till  we
 have  pushed  him  out  we  have  no
 business  to  speak  xn  this  manner
 Please  make  some  observation  in  re-
 gard  to  the  propriety  of  conduct  m-
 side  the  House  by  people  on  this
 side  of  the  House  as  well  as  on  that
 side

 Shri  Hem  Barua:  On  a  point  of
 personal  explanation  When  I  said
 like  that  I  had  reasons  for  saying
 that,  and  I  want  the  digmty  of  the
 House  to  be  maimtained  What  has
 pained  me  is  that  the  Deputy
 Speaker  when  he  7९  in  the  Chair,
 makes  comments  and  betrays  a  par-
 tisan  attitude

 Mr  Speaker-  Shrimati  Kripalam
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 DEMANDS  FOR  GRANTS—Contd
 MINIsTRY  OF  INDUSTRIAL  DEVELOPMENT

 AND  Company  Arrarrs—contd
 Shrimati  Gucheta  Kripalanj  (Gon-

 da)  Thank  you  very  much  for  giv-
 ing  me  an  opportunity  to  speak  par-
 ticularly  when  there  is  such  a  scram-
 ble  for  time

 The  Ministry  of  Industnal  Deve-
 lop:  t,  after  reorg  holds
 a  very  crucial  position  in  the  deve-
 lopment  of  industries  of  this  coun-
 try,  b  it  5  responsible  for  pro-
 motion  of  industriahsation,  for  plan-
 ning,”  for  development  and  control
 and  assistance  to  industries  as  well
 as  for  the  formulation  of  general  in-
 dustrial  policies  and  various  other
 things  Therefore,  this  ministry  is  in
 a  position  now,  if  it  has  a  pragmatic
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 approach,  to  formulate  prudent  poh- cies  and  implement  them  to  take  this
 country  out  of  the  economic  depies-
 sion  m  which  it  is  finding  itself

 Fiom  all  accounts,  the
 situation  m  this  country  at  the
 moment  is  very  serious.  The  report of  the  ministry  while  acknowledg-
 ing  this  Says  that  mainly  the  blame
 25  on  the  two  years  of  drought  I  do
 admit  that  the  agro-based  industries
 have  suffered  on  account  of  the
 drought  There  is  a  serious  situation
 m  the  sugar  industry  textile  indus-
 try  and  various  other  industries,  and
 may  be  in  other  ancillary  sndustres
 But  to  blame  manly  the  drought  for
 the  depression  would  be  very  inctor-
 rect  Our  policies  have  not  been  cor-
 rect  there  have  been  defects  m  im-
 plementation,  lack  of  co-ordination,
 lack  of  rapport  between  the  Govern-
 ment  and  the  industrial  interests
 These  are  some  of  the  reasons  I
 should  say  they  are  the  more  grave
 reasons  for  the  depression  mm  .ndus-
 try  that  we  see  today

 industrial

 Let  us  take,  for  instance  the  credit
 policy  to  which  Mr  Desa:  also  made
 a  reference  as  also  other  members
 before  me  The  credit  squeeze  was
 imposed  to  remove  pressure  from
 prices,  but  in  actual  fact  what  was
 the  effect?  It  starved  the  industry,
 it  retarded  production  it  did  not
 achieve  the  objective  for  which  xt
 was  done  The  idea  was  that  specu-
 lation  and  cornering  should  be  stopp-
 ed,  but  speculation  andi  cornering
 could  be  stopped  Perhap  ६
 could  have  been  handled  by  s-me
 other  method  Government  have
 other  means  For  instance,  thc  For-
 ward  Markets  Commission  eouhl  have
 done  something

 Why  was  it  that  we  failed  in  our
 objective?  We  failed  in  our  objec-
 tive  because  there  33  too  much  black
 money  all  over  Attempts  have  been
 made  year  after  yexr  to  control  black
 money,  but  we  have  not  succeeded.
 Therefore,  we  have  now  to  see  that
 we  take  some  drastic  steps  to  see
 how  this  underground  money  can  be
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 blougne  up  iL  you  cannui  gucceeu mo  auy  ower  way,  then  you  must ‘ink  even  of  very  drastic  measures @S  GeMuurisahon  because  we  cannot
 allow  this  money  to  distort  the  poli- cies  we  lay  down  and  the  pro- grammes  that  we  wish  to  »mplemcat A  very  serious  measure  that  has  gone to  depress  our  economy  55  devaiua-
 tion.  I  think  this  was  one  of  the
 devastating  mistakes  that  we  com-
 mitted  because  our  imports  have  a
 Tigid  pattern  There  are  certain  im-
 ports  without  which  we  cannot  Jo
 We  have  to  import  food,  for  instance
 The  pattern  of  production  that  nas
 come  about  in  this  country  28  based
 on  imported  raw  material  and  com-
 Ponents  and  spares  and  if  we  do  not
 import  these  things  these  industries
 wil]  come  fo  a  grinding  halt  There-
 fore  our  opportumty  for  cutting
 down  our  imports  was  very  little
 Where  there  was  such  a  rigid  pat-
 tern,  we  should  have  thought  twice
 before  devaluition  The  result  was
 that  it  जात  not  help  our  imports  or
 our  industries  but  it  merely  increas-
 ed  the  cost  of  production  We  are
 suffering  from  cost  push  inflation  In
 such  a  situation  we  shou'd  take
 every  care  to  see  that  we  do  not  ag-
 gravate  the  situation  and  that  we  do
 not  increase  the  prices  I  am  talking
 as  fast  as  possible  because  I  am
 aware  of  the  difficulty  of  time  So
 these  have  contributed  to  the  slow-
 ness  of  the  growth  not  only  to  the
 slowness  of  economic  growth  but
 also  to  revession  ‘he  recession  3s
 staring  us  in  the  face  Some  people
 mav  describe  it  as  a  slump  It  is
 much  more  serious  The  recession
 in  demand  is  so  much  that  even
 units  with  declining  production  are
 unable  to  clear  their  output  Let  us
 examine  only  one  industry—engine-
 ering  industry  I  am  getting  re-
 ports  that  in  UP  unit  after  unit  ts
 closing  Recently  news  app
 from  Bombay  that  7500  people  had
 ‘been  laid  off  because  the  units  could
 not  support  them  any  more  In  the
 engineering  Industry  todsv  there  is
 8०  much  idle  capacity  The  machine
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 ६०04  industry  is  usually  ine  paro- meter  of  inausiria)  avuvity,  it  us  very hard  hit.  The  HMT  faccory  which nad  unsold  stocks  of  25  crores  last
 January  may  have  cleared  a  fittle.
 They  are  producing  goous  wortn Rs  45  crores  per  month,  How  much are  they  sellmg  now?  What  is  thar
 stockpile?  The  heavy  engineering
 industry  accounts  for  eighty  per  cent of  the  entire  engineering  industry, that  is  one  of  the  worst  sufferers.
 Let  us  take  structural  fabrication
 Structural  fabrication  has  a  register- ed  capacity  of  650,000  tons  It  has
 orders  on  hand  for  50,000  tons,  to
 one  tal]  ton  There  is  thus  a  huge idle  capacity  in  structural  fabrication
 The  same  position  holds  goog  fur
 textile  machinery  Today  it  is  work-
 ing  30  per  cent  less  than  its  capa-
 city  Wagon  building  industry  23
 seriously  affected  since  the  Railway
 Board  decided  that  they  would  cut
 down  their  purchases  It  is  working
 to  fifty  per  cent  of  its  capacity  As
 a  result  of  the  dwindhng  demand  for
 wagons  other  industries  also  cater-
 ing  to  wagon  building  industry,  are
 affected  because  wagon  components
 like  iron  and  stee)  casting  steel  forg-
 ings  and  so  cannot  sell  their  goods
 There  are  a  dozen  of  these  industries
 which  are  suffering  because  wagon
 construction  had  been  cut  down  Not
 only  this  Steel  foundry  whose  70
 to  80  per  cent  capacity  ३75  used  for
 wagons  also  suffers  and  in  turn  it
 affects  the  steel  industry  Rolling
 mills  cannot  produce  and  they  had
 to  cut  down  Even  steel  milis  are
 unable  to  sell  their  mgots  In  that
 way  there  is  a  chain  reaction  and
 the  entire  engineering  industry  as  in
 a  bad  way

 Let  us  take  our  pubhe  sector  pro-
 jects  TI  am  one  of  those  who  believe
 in  the  public  sector  projects  and  T
 would  like  to  see  them  do  well  The
 heavy  engineering  project  in  Ranchi
 was  built  at  an  investment  of  Rs  250
 crores  The  idea  was  that  this  will
 produce  the  heavy  machinery  equip-
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 mon  needed  for  the  whole  country.

 indust,  Develop,
 and  Co,  Ajfairs)  73748

 back,  The  Government  suould  re-
 orvent  its  fiMal  and  money  pal-
 ties  lo  stimulate  the  prouucuon  and
 also  to  create  comiltions  where  ihe
 consumer  demands  can  be  satushed.
 The  consumers  can  have  Some  ६785
 able  savings  so  that  they  can  invest
 or  purchase  Beca  roductioa

 how.

 well_as  having  larger  exports  It
 ws  easier  said  than  done  You  have
 to  export  in  g  competitive  market
 Our  cost  of  production  is  very  high
 and  the  cost  of  raw  maternal  is  high
 We  are  underutilsing  our  installed
 capacity  There  is  low  productivity
 These  are  very  serious  and  basi
 causes  which  we  have  to  overcome  if
 we  have  to  capture  the  foreign  mar-
 ket  Therefore,  uf  we  want  to  really
 push  our  exports,  then  we  have  to
 make  the  industrial  raw  materials
 avatiable  at  the  mternational  prices
 We  must  also  make  efforts  to  remove
 the  drawbacks  in  the  excise  and  cus-
 toms  duties,  and  we  must  simphfy
 the  Government  procedures  Our
 flea]  and  monetary  policies  need  re-
 vison  before  we  can  even  think  of
 really  winning  the  foreign  ae
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 \hey  are  not  independent
 If  we  create  such  conditions

 in  the  country  where  the  consumer
 has  no  purchasing  power,  the  indus-
 tries  also  cannot  survive.

 I  would  like  to  give  some  instances

 the  policy  I  will  give  you  an  ilus-
 tration  of  the  automobile  industry.
 For  the  last  20  years,  we  are  hedring
 so  much  about  the  automobile  indua-
 try  So  many  committees  have  been
 appointed  and  80  many  complaints
 have  been  made  But  what  is  the
 condition  of  the  automobile  industry
 im  this  country  today?  Today,  the
 situation  cs  pletely
 The  price  of  the  automobiles  is  ris-
 ing,  there  i5  a  price  spiral,  and  the
 quality  has  come  down  like  anything.
 There  has  been  a  great  hue  and  cry
 among  the  public;  as  a  result  of  this
 hue  and  cry,-a  committee  has  been
 appointed  [  do  not  know  whether
 ultimately  the  commuttee’s  findings
 will  pressure  the  Government  to
 take  some  suitable  action  or  the  com~
 muttee’s  findings  will  be  to  shelve
 the  isaue  as  has  been  done  for  the
 last  20  years  The  automobile  mdua-
 try  needg  to  be  put  right  and  the
 monopehstic  situation  must  pe  ended

 lystic.

 wsed  on  power
 Flouse  hes  a  right  to  get
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 {Shrimat:  Sucheta  Kripalan} ance  Munster  has  said  that  the  total yield  out  of  this  extra  levy  would be  Rs  780  crores  This  figure  has been  challenged  by  the  Chairman  of the  Federation  of  Cotton  Power
 Looms  Associations  The  Chairman
 says  that  the  total  yielq  would  be Rs  8260  crores  and  not  Rs  780
 crores  I  would  request  the  Minister to  look  carefully  into  it  The  other
 people  who  have  made  more
 careful  calculation  say  the  yield would  be  about  Rs  60  crores  l
 know  the  Mimsters  do  not  make  the
 calculations,  and  that  the  calculution
 38  worked  out  by  some  officers  But
 who  ३४  that  officer  who  musled  the
 Minster?  If  he  has  been  misled
 then  to  what  extent

 Every  day,  new  taxes  are  being imposed  We  are  suffermg  under  a
 heavy  burden  of  taxation  There-
 fore,  we  would  like  to  know  whether
 there  is  such  a  miscalculation  in  the
 Governments  accounting  as  9  result
 of  which  there  is  such  a  great  dis-
 parity  om  figures  On  the  one  side
 the  Government  sad  that  they  are
 going  to  get  Jess  than  Rs  8  croies
 while  on  the  other,  the  industry  says
 that  the  total  amount  would  be  al-
 most  Rs  60  crores  If  it  38  so,  jt  38
 high  time  that  we  mend  these  mat-
 ters

 Mr  Speaker.  The  hon  Member
 must  fimsh  now  She  has  taken
 more  than  35  minutes  today

 Shrimati  Sucheta  Kripalani  I
 know  the  Government  is  very  anxi-
 ous  to  help  the  industry  and  help
 the  sick  textile  mill,  They  deserve
 to  be  helped  But  I  would  hke  to
 know  how  they  have  been  persuad-
 ed  and  whal  pressure  has  been  used
 so  that  such  wrong  figures  have  been
 put  before  the  House  If  the  figures
 are  wrong  I  shall  be  most  happy  if
 they  are  corrected

 One  word  more  and  I  shall  fimsh
 What  is  planning?  What  is  our
 policy  and  what  is  our  implementa-
 tion  in  regard  to  our  industriel  plan-
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 ning?  The  Industrial  20९7  Resolu- tion  is  the  sheet-anchor  of  our  policy. Have  we  made  any  assessment  of  it? Have  we  seen  to  what  extent  this
 policy  has  been  followed?  Have  we
 assessed  whether  we  have  deviated
 from  the  policy?  Is  it  not  time  we
 make  a  proper  assessment  whether
 we  are  on  the  right  lines  or  not?  The
 Directive  Principles  have  prohibited concentration  of  wealth  But  to  what
 extent  the  directions  laid  down  in  the
 Constitution  have  been  violated  78
 now  known  to  us  through  the  report
 of  the  Monopolkes  Commission  For-
 tunately  we  will  have  a  change  to
 dilate  upon  this  when  we  have  the
 debate  on  the  Monopohes  Commus-
 ‘ion’s  report

 These  are  very  basic  things  Who-
 ever  presides  over  this  ministry  as
 wel}  as  the  Cabinet  should  consider
 these  things  if  they  are  desirous  of
 taking  this  country  out  of  the  eco-
 Nomic  depression  and  put  it  on  the
 Toad  to  economic  development  These
 ere  basic  and  vital  matters  which
 meed  very  careful  and  honest  prub-
 ing  into  I  would  therefore,  humbly
 Tequest  the  minister  to  look  into  all
 these  matters  and  see  in  what  way
 recession  can  be  checked,  because  we
 are  going  to  face  very  serious  times
 The  country  is  suffering  from  chronic
 ur-myloyment  and  underdevelop-
 ment  If  on  the  top  of  it  we  have
 recession  I  do  not  know  what  is  go-
 ing  to  happen  Therefore,  I  consider
 at  to  be  one  of  the  most  important
 and  basic  problems  which  need  to  be
 looked  into  by  the  ministry  You
 should  make  a  realistic  assessment  of
 the  resources,  raw  materials  and  also
 human  material  and  then  decide  how
 we  can  proceed  and  develop  the
 country  and  take  the  country  out  of
 the  present  economic  depression

 श्री  जाएं  फरनेन्डीज  (बम्बई  दक्षिण)
 अध्यक्ष  महोदय,  मैं  नियम  न०  340  के
 मातहत  इस  बहुत  के  बारे में  स्थगन  प्रस्ताव
 रख  रहा  हूं।
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 अभी  माननीय  श्रीमती  सुचेता  कृपालानी
 ने  बहुत  ही  गम्भीर  आरोप  लगाया  है  कि  बजट
 को  पेश  करते  हुए  सरकार  की  भोर  से  ऐसा
 कहा  गया कि  पावर  लूम  पर  जो  नई  लेबी
 सगाई  जा  रही  है  उस  से  करीब  8  करोड
 दिया  मिलेगा  जब  कि  पथ  नीय  सदस्यों  ने
 बतलाया  1: उ  यह  निपात  8  करार  का
 नहीं  रहता,  52  करोड  का  हो  जाता  है
 wat  में  कई  लोगों  की  भोर  से  तो  75
 बारूद  ते  को  हिसाब  लगाया  गया  है।
 यह  मामला  इतना  गम्भीर  है  कि  भ्रमर
 हम  सरकार  के  ऊपर  क्रिमिनैलिटी  का  आरोप
 भी  लगाये  तो  बहुत  कम  होगा  ।
 Mr.  Speaker:  You  will  have  to

 write  tome  I  cannot  allow  a  discus-
 sion,

 wt  amt  फरनेन्ड जज  :  में  नियम  340
 के  मातहत  यह  प्रस्ताव  रख  रहा  हू  t

 ‘E10  राम  मनोहर  लोहिया  (कन्नौज)
 अध्यक्ष  महोदय,  बाप  नियम  340  को
 पढ़  लीजिये

 “At  any  time  after  a  motion
 has  been  made,  a  member  may
 move  that  the  debate  on  the
 motion  be  adjourned”

 यह  बिल्कुल  साफ  कहता  है  कि  बाद
 विवाद  को

 Mr.  Speaker:  Kindly  read  the  next
 rule  also,  १०  that  it  may  be  clear.

 डा०  राम  मनोहर  लोहिया:  प्राय
 पढ  खोजिये।  340  हमारे  हक  में  है,  वही
 पढना  नी

 Mr  ‘Speaker:  I  will  read  that  por-
 tion

 डा०  राम  मनोहर  लोहिया  :  ड्राप
 मेहरबानी  करके  जो  मेरे हक  को  चीज़ है
 उसे  ग्राही तरह  सुन  लीजिये।

 Indust  Devetop.  3722 and  Co  Affasrs)
 Mr  Speaker:  You  are  going  nto

 the  merits  Mr.  Janardhanan  has  to
 speak.  Any  way,  the  debate  would
 not  be  adjourned.

 डा०  राम  मनोहर  लोहिया  :  प्रखर
 प्राय  चाहेंगे  तो  श्राप  के  हक  वाली  चीज  भी
 पढ  कर  सुना  दूगा  |  इसमे  कोई  हज  नहीं
 है  ।  लेकिन  अप  जरा  इस  बात  को
 भी  देखिये  कि  जब  सरकार  ने  यहा  पर  प्रस्ताव
 'रखा  है  करघों  के  ऊपर  कर  लगाने  का
 तो  उमसे  एक  एक  बरघे पर  6,000  २०
 का

 Mr.  speaker:  Rule  34)  says:
 “I¢  the  Speaker  is  of  opmion

 that  a  motion  for  the  adjournment
 of  a  debate  is  an  abuse  of  the
 rules  of  the  House,  he  may  either
 forthwith  put  the  question  there-
 on  or  dec)ine  to  propose  the  ques-
 tion”

 डा०  राम  मनोहर  लोहिया  'य”  ठो
 है।  जेनी  स्थगन  को  बात  है।  यह  स्थगन
 क्यो  हा  ?  यह  बहुत  गम्भीर  बात  है  जब  कि
 75  करोट  रुपया  इस  टैक्स  स  आने  वाला  है
 बौर  वित्त  मंत्रो  ने  वेवल  8  करोड  रुपया
 बतलाया  ह।  मै  समझता  हू  कि  ईमान  का
 जो  काम  होता  है  उस  के  लिये  जो  सजा  मिलनी
 चाहिये  उससे  ज्यादा  सजा  इसमे  मिलनी
 चाहिये  1

 Mr.  Speaker:  It  cannot  be  raised
 hike  this  After  all,  Shrimat:  Sucheta
 Kripalam  has  pomnted  out  that  there
 is  a  lot  of  difference  between  the
 figures  given  and  the  figures  supposed
 to  be  supplied  by  somebody  else

 श्री  जाज  फरनेन्डज  :  दस  गुना।

 Mer.  Speaker:  It  may  be  ten  times,
 it  may  be  hundred  times.  The  differ~
 ence  has  been  pointed  out  by  her  I
 am  sure  the  hon.  Minister  has  noted
 it  down.  I  do  not  think  he  should
 answer  to  that  point  immediately  now
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 (Mr  Speaker]
 because  then  there  will  be  a  separate debate  on  that  He  can  reply  to  that
 Point  in  his  reply  at  the  end  of  the
 debate  on  the  Demands

 डा०  रास  गोहर  लोहिया  उनकी
 बात  सुन  लीजिये  बरच्छा  काम  कर  रहे
 है।  एक् यूज  साफ  रूल्स  आफ  दी  हाउस
 के  बारे  मे  बाप  फैसला  करेंगे  नरी
 Mr.  Speaker.  We  have  only  ten

 minutes  more  I  do  not  want  to  deny other  hon  Members  a  chance  to  speak
 on  these  Demands  After  all,  they
 are  also  iegular  Members  and  they
 should  not  be  denied  a  chance  to
 speak  by  raising  points  I:ke  this

 Bo  रास  मनोहर  लोहिया  हम  भी  तो
 चुन  कर  बावले.  ्य  हाती  नहीं  य्
 गए  हैं।
 Shri  C  Janardhanan  (Trichur)

 Sar,  it  ig  now  openly  admitted  by
 everyone  that  there  38  a  recession  in
 our  industry

 Mr  Speaker  I  may  remind  Shri
 Janardhanan  that  he  will  have  to  con-
 clude  before  we  rise  for  lunch  He
 may  adjust  accordingly

 An  hon.  Member  Sir  we  may  ad-
 journ  for  lunch  five  minutes  late

 Shri  C  Janardhanan  Sir  the  indu-
 strialists  have  taken  the  offensive  by
 closures  by  mass  retrenchment  and
 by  wage  freeze  Some  units  of  our
 public  sector  also  have  closed  down
 The  situation  has  become  very  serious
 and  3६  calls  for  drastic  action  I  am
 afraid  the  actions  taken  by  the  Gov-
 ernment  so  far  will  serve  only  to
 Geepen  the  crisis  and  not  to  solve  it

 The  so-called  new  economy  and
 industrial  policy  of  this  Government
 has  gone  definitely  against  its  956
 industmial  polce  resolution  They
 have  already  scuttled  or  begun  to
 scuttle  the  public  sector  Yesterday,
 some  of  my  hon  friends  from  the
 other  side,  when  they  spoke,  they
 were  all  for  abolition  of  the  public
 sector  But,  Sir,  I  am  against  it,  I
 em  for  the  public  sector  I  want  the
 public  sector  to  be  enlarged  to  be
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 strengthened  and  to  be  made  more
 powerful  than  our  private  sector.  But
 that  does  not  mean  that  I  agree  with
 ali  that  is  going  on  now  in  the  public
 sector  Muismanagement,  corruption,
 nepotism,  inefficiency,  everything  is
 there  and  if  the  Government  is  not
 going  to  take  immediate  action  to  curb
 ali  these  things,  to  eradicate  all  these
 things,  the  apostles  of  free  enterprise
 will  utilise  ali  these  things  to  mobilise
 the  people  against  public  sector,  and
 that  should  not  be  done

 Sir  as  I  said  the  Government  is
 slowly  scuttung  the  public  sector
 scheme  In  the  956  resolution  they
 had  declared  that  they  would  not
 allow  private  entcrpzise  to  enter  the
 public  secior  and  3f  I  remember  cor-
 rect  both  ste:)  and  fertilisers  are  un-
 cluded  in  that  But  now  Sir  Govern-
 ment  is  handing  over  fertiliser  to  an
 American  company  I  think  there  38
 an  offer  for  a  private  steel  mull  also
 In  this  way  step  by  step  the  public
 sevtor  is  weakened  and  the  Govern~
 ment  is  going  to  sabotage  the  earlier
 pohcy  Added  to  this  comes  the  hbe-~
 ralsation  of  imports  It  strikes  at
 the  root  of  our  endeavour  for  self-
 rehance  Permit  me  Sir  to  quote
 here  the  Econom  Trmes,  which  says

 ‘The  programme  Of  import  sub-
 stitution  initrated  after  the  sus-
 pension  of  Western  aid  towards
 the  eng  of  965  has  suffered  a
 serrous  setback  due  to  the  lhbera-
 hsation  of  imports  The  pro-
 gramme  was  beginning  to  make
 headway  and  there  was  hope  of
 substitutes  being  found  in  vital
 fields  such  as  non-ferrous  metals,
 chemicals  and  metallurgy  But
 now  with  imports  being  allowed,
 even  those  metals  which  have
 been  developed  indigenously,
 20706  of  the  units  may  have  to  be
 closed  down  or  at  least  work  be-
 low  capamty  Work  has  also
 been  slowed  down  in  those  pro-
 jects  where  desired  results  had
 been  achieved  and  only  commer.
 cial  exploitation  was  to  be  resort-
 ed  to”
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 No  more  comment  is  necessary  on
 this  point,

 In  the  Industrial  Policy  Resolution
 of  I986  the  Government  had  declared
 that  it  would  not  allow  concentration
 of  capital  in  some  hands.  But  what-
 ever  the  Government  had  done  all
 these  years  only  promoted  monopoly, instead  of  checking  it.  Indian  monv-
 poly  capita]  has  grown  beyond  recog-
 nition  during  this  period.  The  report
 of  the  Monopoly  Commussion  says  that
 our  national  wealth  is  concentrated  in
 the  hands  of  75  monopoly  houses.  All
 of  us  know  the  latest  notorious  Birla
 scandal  about  licences  The  dustrial
 policy  and  the  licensing  system  have
 served  only  the  interests  of  the  mono-
 polists  and  not  the  common  man.
 Foreign  monopoly  capital  is  also  mak-
 img  more  and  more  :mroads  into  our
 economy  Even  though  in  our  Indu~
 strial  Policy  Resolution  we  have  made
 provision  agains!  monopolies,  they
 have  grown  al!  these  vears  and  they
 ate  prowing  still  The  situation  has
 become  very  serious,  because  the  Gov-
 ernment  departed  from  the  956
 Industrial  Policy  Resolution  and
 allowed  the  monopolies  to  grow  and
 allowed  foreign  capital  to  make  in-
 Toads  into  our  economy

 Because  of  all  this  the  public  sec-
 tor  is  being  weakened  But  the  Gov-
 ernment  is  trying  to  meet  the  econo-
 mic  crisis,  the  industrial  crisis,  in  the
 capitalistic  way  When  the  world
 capitalist  system  is  itself  in  crisis,  they
 cannot  solve  problems  in  the  old  way.
 Only  by  taking  radical  steps  imme-
 diately  could  they  solve  the  problem.
 They  must  try  to  nationalise  foreign
 capita]  and  curb  monopolies.  Then
 alone  will  they  be  able  to  make  pro-
 gress  in  this  field.

 The  Industrial  Policy  Resolution  of
 966  lays  down:

 “In  order  that  industrialisation
 may  benefit  the  economy  of  the
 country  as  a  whole,  it  is  important
 that  disparities  in  levels  of  deve-
 lopment  between  different  regions
 should  be  progressively  reduced.”

 This  Government  did  not  implement
 that  part  of  the  Resolution  and  there

 and  Co,  Affairs)
 is  no  hope  that  in  the  near  future  it
 will  implement  it.  If  anything,  the
 disparities  are  increasing  as  time
 passes.  The  backward  regions  remain
 backward  even  now.  Take  the  case
 of  Kerala,  from  where  I  come,  For
 historical  and  other  reasons,  Kerala  is
 a  backwerd  State.  But  what  is  our
 experienca  of  removing  that  back-
 wardness  during  the  last  ten  years.
 During  the  first  and  second  Plan
 Kerala  was  neglected.  In  the  Firat
 and  Second  Plan  a  negligible  amount
 of  Ra.  0.79  crores  was  invested  in
 Kerala  as  against  Rs.  920  crores  in
 the  whole  of  India.  In  the  Third  Plan
 an  allotment  of  Rs  7l  crores  was
 made  for  Kerala  as  against  the  all-
 India  investment  of  Rs  1,261  crores.
 But  the  actual  investment  was  only
 Rs  30  crores,  because  some  of  the
 Central  schemes  of  industries  did  not
 materialise

 33  brs

 I  will  give  only  two  or  three  exam-
 ples  There  was  provision  for  two
 precision  factories  in  the  Third  Plan.
 One  was  given  to  Kota,  Rajasthan
 and  the  other  to  Palghat,  Kerala.  The
 Kota  factory  was  finished  in  Decem-
 ber,  7966  but  only  the  foundation
 stone  was  laid  of  the  factory  at  Pal-
 ghat  in  December  1966.  Just  see  the
 difference'

 Then,  in  the  Draft  Outline  of  the
 Fourth  Plan  there  is  provision  for  the
 development  of  the  Hindustan
 Machine  Tools  factory  at  Kalamassery,
 Kerala,  but  a  couple  of  days  back  to
 a  question  by  some  of  my  hon.  friends
 the  hon.  Minister  replied  that  that
 plan  was  dropped  because  stocks  were
 accumulating  in  HMT.

 My  hon.  friend,  Shri  Sreedharan,
 this  morning  asked  a  question  about
 the  titanium  factory  and  the  hon.
 Minister  said  that  they  had  promised
 some  help  to  the  State  Government.
 That  Government  secured  the  licence
 in  96i  for  the  expansion  of  the  tita-
 nium  factory  and  they  were  trying
 for  foreign  collaboration,  but  they
 did  not  get  it.  Now  they  have  asked
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 for  some  help  but  the  Government
 fs  not  giving  any  help  They  have
 provided  only  Rs  35  lakhs  while  that
 Government  asked  for  Rs  50  lakhs
 at  least  for  this  year

 I  do  not  want  to  raise  the  question
 of  phytochemicals  and  so  many  other
 industries  which  were  never  given
 to  Kerala  But  I  do  not  think  that
 these  things  have  happened  acciden-
 tally  I€  is  a  deliberate  policy  of  this
 Government,  we  believe,  because  this
 Government  wants  certain  regions  io
 be  kept  backward  as  their  base  for
 raw  materials  and  cheap  labour

 There  must  be  a  reason  or  expla-~
 nation  for  that  because  in  Kerala  we
 have  got  everything  for  industrial  ex-
 pansion  We  have  an  intelligent,  edu.
 cated  and  hard  working  labour  We
 can  supply  electricity  at  cheaper  rates
 than  many  States  can  We  have
 natural  resources  We  are  earmng
 more  foreign  exchange  than  2ny  athe:
 State  Then,  what  i-  the  explanation
 for  keeping  Kerala  ag  a  backward
 State?  This  one  cannot  understand
 That  3  why  I  say  that  it  35  a  deli-
 berate  policy  of  the  Government  to
 keep  some  regions  bockward

 I  think,  our  people  will  understand
 these  thmgs  They  know  ‘heir  nghts
 They  know  how  to  fight  for  ther
 rights  They  have  shown  to  this  Gov-
 ernment  more  than  once  how  they  can
 fight  this  Government  No  more  talk
 of  national  integration  will  solve  this
 problem  Therefore  }  appeal  to  this
 Government  to  take  immediate  steps
 to  industrialise  backward  areas  ike
 Kerala.

 Shri  Vasudevan  Nair  (Peermade)
 Andhra  also

 Shri  0.  Janardhanan:  Andhra  also
 All  States  which  are  backward  States
 must  be  given  industries,  then  only
 backward  regions  can  come  up  and
 through  that  natiomsl  integration  will
 be  achieved

 Mr,  Speaker:  The  Minster  will
 reply  round  about  25  and  we  bardly
 have  5  minutes  fer  one  or  two
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 speakers  It  for  any  reason  the  Mini-
 ster’s  reply  78  postponed  then  we  will
 not  have  any  more  Demands  in  this
 House  Therefore  I  appeal  to  hon.
 Members  that  even  if  they  do  not  get
 a  chance  they  should  let  these  De-
 mands  be  over  so  that  tomorrow  we
 could  take  up  some  other  Demands

 We  shall  now  adjourn  for  Lunch
 and  meet  a*ain  at  2  o  Clock
 33.04  prs.

 (The  Lok  Subha  then  adjourned  for
 Lunch  fill  Fourteen  of  the  Clock  )

 (The  Lok  Sabha  re-assembled  after
 Luneh  at  four  mmutes  past  Fourteen

 of  the  Clock)
 [Mr  Derut,  Seeaxrr  wn  the  Char]
 DEMANDS  FOR  GRANTS—Contd
 MINISTRY  OF  INDUSTRIAI  DFVELOPMENT

 anp  Company  Arrairs—Contd
 Mr  Deputy-Speaker-  Shr?  J

 Ahmed

 Shr  R  D  Bhandire  (Bombay  Cen-
 tial)  Wha  about  this  side?

 Mr  Deputy-Speaker  We  have  only
 35  minutes  more  I  have  to  finish
 ‘heir  time  '  am  sorry

 Shr:  P  K  Ghosh  (Ranchi)  The
 lume  may  be  extended

 Mr  Deputy  Speakers  It  is  very
 difficult  The  Spcaker  has  already
 declaied  that  the  Minster  would  be
 calleq  at  25

 Shri  Kartik  Oraon  (Lohardaga)  7
 also  want  to  speak  on  this

 Shri  Pe  K.  Ghosh.  We  are  prepared
 to  sit  late  in  the  evening

 Mr.  Deputy-Speaker:  Today  the
 Speaker  has  said  that  we  must  finish
 thig  Demand  before  $.00.  The  Minis-
 ter  will  take  about  45  minutes.  I
 know  that  Mr  P  K  Ghosh  has  been
 trying  since  yesterday  7  will  first
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 finish  with  the  Opposition  and  then, time  permitting,  we  shall  see  (In-
 terruptions)

 Shri  Kartik  Oraon.  I  just  want
 five  minutes

 Mr,  Deputy-Speaker.  Next  time  I
 will  gve  him  ten  minutes,  but  not
 this  ume

 Shri  J  Ahmed  (Dhubri)  I  do  not like  to  take  my  tyme  in  narrating  the
 industrial  development  of  the  country as  a  whole,  but  I  will  confine  myself to  my  State,  namely  the  State  of
 Assam  I  have  gone  through  the  de
 Mands  for  grants  of  the  Ministry  of
 Industrial  Deyelopment  and  Company Affairs  for  the  yea:  ‘1967-68  and  it
 Pains  me  that  our  hon  Mimster,  who
 is  a  man  from  Assam  has  not  includ-
 ed  a  single  industrial  concern  for
 Assam  I  have  also  vainly  searched
 the  notes  on  the  important  schemes
 that  have  been  given  I  went  through them  and  I  find  that  not  a  single scheme  for  Assam  has  been  included
 The  other  day,  when  I  was  speaking on  the  Rarlway  Budget,  I  mentioned
 a  woid  about  the  jute  industry After  the  partition  of  India  ito
 Indaan  Union  and  Pakistan,  the  major
 jute-producing  distmets  have  gone  to
 Pakistan  All  the  jute  industries  are
 established  in  Calcutta  in  Bengal
 With  the  Partition  and  after  the  965
 war  with  Pakistan  our  trade  in  the
 jute  sector  has  total];  stopped  The
 railways  that  we  have  are  not  able  to
 carry  the  jute  that  is  produced  in
 Assam  I  expected  that  our  hon  Mi-
 mister  who  is  from  Asam,  would  try
 to  have  a  jute  mil]  at  least  in  Assam  in
 the  public  sector

 Shri  Himatsingka  (Godda)  Future
 of  jute  mills  is  very  dark

 bri  J.  Ahmed  Yes,  Sir,  it  35  very
 dark  It  seems  that  Assam  has  been
 given  up  by  the  whole  of  India  Our
 future  is  very  dark  We  do  not  know
 where  we  sre  going  We  may  be  in-
 cluded  in  China,  we  may  be  included
 in  Pakistan;  we  may  not  be  in  India.
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 Our  fate  is  very  dark  I  know  the
 hon  Member  and  I  thank  him  for  this.
 Our  fate  as  very  dark  That  is  very
 true  Unless  something  is  done  by
 the  Government  of  India,  surely  you
 are  going  to  lose  Assam  Our  late
 Prime  Minister  Shri  Jawaharlal
 Nehru,  during  the  time  of  Chinese
 war  said  that  this  time  we  could  not
 protect  Assam  Probably  you  are
 giving  Assam  to  somebody  I  do  not
 know  to  whom  It  may  be  to  China
 or  Pakistan  or  somebody  else  But
 3t  seems  that  the  people  of  Assam
 are  losing  faith  in  this  Government
 They  are  not  having  any  king  of
 development  No  private  industria-
 list  is  coming  forward  io  establish
 any  industry  newly  in  Assam  because

 of  its  unsafe  position  The  only  indus
 try  which  s  there  namely  the  tea
 industry  35  being  neglected

 We  have  heard  from  the  Deputy
 Prime  Minister  Shri  Morar):  Desat
 the  othe:  day  that  foreigners  m  this
 country  are  taking  away  as  profits
 much  more  than  what  they  were  tak-
 ingbefore  In  spite  of  the  fact  that
 some  portion  of  our  industry  is
 managed  by  fore:gners  and  some  por-
 tion  has  been  taken  over  by  uur
 people  we  find  that  the  profits  we
 are  earning  and  the  exports  we  are
 making  havea  been  deteriorating
 But  the  foreigners  who  are  here  are
 making  huge  profits  I  know  that  50
 per  cent  of  the  tea  gardens  in  Assam
 are  managed  by  Indians  I  know
 what  happens  at  the  Calcutta  aucnon
 every  time  The  tea  which  comes
 from  the  tea  gardens  managed  by
 our  people  and  which  is  sold  at  that
 auction  fetches  much  less  profit  than
 that  sold  by  the  foreigners  who  are
 still  there  What  is  the  reason  for
 this  fact  that  their  tea  fetches  more?
 The  reason  is  that  our  andustrial
 concerns  do  not  care  for  the  quality
 and  its  improvement  They  look  only
 to  the  profit  motive  Ithas  also  been
 reported  that  sometimes,  our  business-
 men  who  are  managing  the  tea  in-
 dustry  mix  the  tea  with  leather
 sweepings  and  then  sell  st  at  the  Cal-
 cutta  auction  These  are  the  things
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 gomg  on  Uniesg  we  improve  the
 quality,  unless  we  have  tea  of  a  pro-
 per  standard,  we  shall  not  be  able
 to  earn  much  foreign  exchange  and
 we  shall  be  losing  So,  I  would  sug-
 gest  to  the  hon  Minister  that  the
 Indian  concerns  which  are  losing  and
 which  are  not  earning  and  which
 are  not  keeping  up  the  standard  must
 be  nationalised  and  they  must  be  pur-
 chased  by  Government

 Shrimati  Jayaben  Shah  (Amrel)
 The  tea  industry  is  under  the  Com-
 merce  Ministry

 Shr  J  Ahmed  The  same  thing  AS,
 true  of  the  jue  industry  also

 In  regard  to  industrial  develop
 ment,  I  would  submit  that  industry
 has  to  develop  where  raw  materials
 are  found  m  abundance  So,  indus-
 tries  must  be  located  at  places
 where  the  raw  materials  are  found
 an  abundance  I  understand  that  the
 Government  of  Assam  have  taken  up
 the  question  of  starting  a  jute  mill
 On  a  co-operative  basis  at  Nowgong
 ptobably,  hut  I  feel  that  it  should
 have  been  located  in  the  Goalpara
 district  which  is  producing  the  best
 quality  of  yute  and  perhaps  also  the
 largest  quantity  of  jute  m  Assam
 Next  to  East  Bengal  Assam  comes  in
 the  matter  of  jute  production  So,  I
 would  request  the  hon  Minster  to
 have  a  jute  mill  in  the  district  of
 Goalpara  I  would  like  to  submit  that
 there  is  enough  land  in  Rangamati
 which  was  the  headquarters  of  the
 Mogittul  emperor  at  the  time  of  the
 invasion  of  Assam  There  is  enough
 land,  atid  it  us  just  near  the  Brahma
 putra  tiver  The  communication  5
 good  there  So,  I  would  request  the
 hon  Minster  to  have  a  jute  mill  in
 the  public  sector  at  least  in  the  Goal-
 Pira  district  Then  I  come  to

 War.  Deputy-Speaker:  The  Industry
 Minister  72४  well  acquainted  with  the
 Problems  of  Assam,

 Stri  J.  Altimed:  He  is,  but  he  is
 not  tékihg  interest  f  have  gdne  very
 carefully  through  the  Demands  for
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 Grants  of  this  Ministry;  not  «  single
 industry  has  been  included  in  it  for
 Assam  I  am  sorry  to  say  that  se
 many  problems  have  been  created  m
 Assam  Assam  has  become  a  prob-
 lem-State,  and  if  nothing  छ  done,  if
 no  improvement  is  made,  industrially
 and  otherwise,  in  respect  of  defence

 what  will  be  the  fate  of  Assam

 When  I  came  to  Delhi,  I  found  in
 the  quarters  allotted  to  MPs  and  also
 government  officials  and  Minusters
 fencing  by  hedging  At  first  I  thou-
 ght  that  these  were  tea  bushes  But
 on  closer  scrutiny,  I  fourd  they  were
 not  This  Ministry  has  got  no  brain
 of  industry  If  these  hedges  could
 have  been  of  tea  bushes,  probably
 im  Delhi  alone  we  could  have  produc-
 ed  thousands  of  pounds  of  tea  and
 to  that  extent,  more  foreign  exchange
 could  be  earned  by  the  tea  wmdustry

 What  do  they  do  in  Japan?  In
 Japan,  it  is  a  home  industry  We  are
 spending  money  on  putting  up  this
 hedging  and  nlso  maintaining,  trim-
 ming  it  every  month  Why  not  make
 these  hedges  of  tea  bushes?  I  would
 request  the  Mimutry  to  take  up  thus
 matter  and  see  that  the  hedges  of
 Government  Idingg  and  bungal
 ip  the  capital  are  made  of  tea  bushes
 This  as  [  said,  will  help  us  earn
 more  foreign  exchange  than  we  do
 at  present

 Shri  Tenneti  Viswanatham  (Visa-
 khapatnam)  The  history  of  the
 policy  followed  by  this  Government
 im  regard  to  industrial  development
 shows  that  it  hag  been  a  policy  of
 vacillation  The  public  sector  versus
 ptivate  sector  controversy  has  been
 argued  for  twerity  ४४४०४  now  Somé-
 times,  the  policy  has  two  faces.
 When  it  comes  to  facing  the  electo-
 rate,  they  advocate  for  an  expanditig
 public  sector,  when  they  face  the  pri-
 vate  sector  they

 Big  a  Pawo ‘ito  But  in  practice,  alwys
 been,

 heiptig
 ohiy  the  private  débliie.

 That  is
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 I  will  tell  you  the  reason  why  it
 is  like  that.  In  pre-independence

 ays,  the  nation  identified  stself  with
 swadesh:  industrialists,  The  indus-
 trlahsts  helped  the  nationalists  to  an
 extent  In  act,  many  of  us  who  were
 in  the  Congress  were  always  in  the

 habit  of  helping  the  industrialsts  in
 the  fond  hope  that  these  industrialists
 would  stand  by  the  people  when
 independence  was  attained.  I  remem-
 ber  in  926  when  Government  want-
 ed  to  give  a  subvention  of  about
 Rs.  2  crores  to  TISCO.  In  the  All
 India  Congress  Committee,  a  proposi-
 tion  was  brought  forward  by  Pandit
 Motila]  Nehru  that  the  AICC  should
 support  it.  Then  a  very  simple  re-
 quest  was  made  by  some  of  us  that
 this  company  should  give  additional
 traning  facilities  to  Indians  I  re-
 member  very  well  that  the  managing
 director  of  the  company  then  said,
 “It  58  all  very  well  to  talk  of  nationa-
 lism,  but  I  cannot  forego  my  business
 talent  I  cannot  do  it.  I  can  only
 take  two”  That  is  the  way  in  which
 the  industrialist  has  always  dealt
 with  the  people  of  this  country,  and
 that  is  the  conflict  here  The  mind
 is  towards  the  private  sector,  the
 Profession  is  towards  the  public
 sector

 That  is  why  in  the  public  sector
 also  a  sort  of  psychology  is  created
 that  it  cannot  function,  that  is  the
 psychology  sedulously  created  even

 those  who  are  kept  in  charge  of
 the  public  sector  I  do  not  know
 ‘why.  If  people  have  no  faith  in  the
 public  sector,  why  not  remove  them?
 If  you  have  nofaith  in  the  public  sec-
 tor,  let  it  stop,  there  is  no  harm.
 After  all,  America  is  a  private-sector
 country,  it  is  progressing;  Russla  is
 &  public-sector  country,  if  is  progres-
 fing.  The  ttuth  is  you  thust  have
 faith  in  what  you  do.  If  you  fhiive
 no  faith  ih  what  you  do,  your  idés.
 lism  or  profession  67  your  dlettion
 ‘tnanifesto  Will  carfy  you  nowhere.

 Ih  fact,  the  whole  ecdnoitiy  débatie
 is  due  to  this,  ४४6  we  have  lated
 ouredives  in  What  is  cillsd  miitéd

 and  Co,  Affairs)
 economy.  May  J  submit  that  the  so-
 called  mixed  economy  has  been  an
 unmixed  evil  to  this  country.  It  has

 corruption,  it  has
 ed  mdustry  utilising  Government  for
 its  own  benefit,  :t  has  encouraged  the

 section  of  poll  to  fall
 into  the  hands  of  these  business  mind.
 ed  industriahsts  who  want  to  thrive
 upon  this  kind  of  economy.

 In  fact,  thal  is  the  reason  why  you
 have  got  this  Hazar.  Report,  the
 Monopolies  Commision’s  report,  the
 Mahalanobis  Committee’s  report.
 What  do  all  these  reports  show?  If
 the  planning  was  meant  for  the  bene-
 fit  of  the  people,  why  did  the  wealth
 of  this  country  go  into  a  few  houses?

 This  Government  must,  at  least  now,
 in  the  fourth  plan  period  make  up  its
 mind  whether  it  stands  for  the  peo-
 ple  of  this  countty  or  whether  &
 stands  only  for  a  few  industrialists.
 That  ४४  the  question.

 Even  in  the  company  law  there  is
 always  this  two-faced  provision.
 There  38  always  a  strofmg  provision
 against  the  industrialist.  Several
 fmends  here  were  complaming  that
 it  is  very  stringent  I  was  surprised
 to  hear  it.  Except  that  it  requires  a
 number  of  forms  to  be  filled  up,  it
 3१  the  most  lax  form  of  administration.
 The  section  38  against  the  industrie-
 list,  but  the  proviso  is  always  in
 favour  of  the  industrialist,  and  it  is
 the  proviso  that  determines  the  law.
 It  38  the  tail  that  is  wagging  the  dog.
 That  is  what  is  happening.  We  know
 something  about  the  company  law.
 What  is  the  use  of  the  industrialist
 complaining  against  the  company  lew.

 In  fact,  at  the  timte  the  company
 law  was  Beng  dtafted  there  wéfe
 several  provisions  by  which  Govern-
 ment  wanted  to  give  powers  to  coufts.
 The  present  Government  is  pethape
 thinking  of  doing  It,  I  do  not  kiow
 what  exactly  they  are  going  to  do.
 Butt  then  the  busifiessmen  het  in
 Caleutts  and  said:  let  the  powety  be
 tukett  by  the  Government,  for  it  ik
 Sadie?  १8४  us  to  mankge  tie  (जश्न

 tat  ar  i peyehWibdy  हर  WEA
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 the  company  law  itself  was  framed.
 The  compay  law  is  meant  to  help  the
 industrialist,  ang  the  industrialist  is
 the  person  who  helps  the  Mrnisters.

 Of  course,  people  will  get  wounded
 if  I  say  that  they  are  in  the  hands  of
 the  businessmen,  but  look  at  the
 @normous  amount  of  political  subs-
 criptions  that  they  gave  By  the  end
 of  956  they  collected  nearly  Rs.  5
 crores  from  the  various  companies
 for  the  957  elections  I  drew  the
 attention  of  the  then  Prime  Minister
 I  put  it  in  writing  Probably  ॥  his
 records  you  might  find  it  I  said  it
 was  impossible  to  manage  these  in-
 dustrialists  3f  you  take  large  subscrip-
 tions  from  them  Ali  that  he  said
 was  “I  shall  see  that  no  sharp  prac-
 tices  are  indulged  in”.  Ang  he  also
 added  that  they  were  actually  help-
 ing  some  of  the  other  parties  Our
 troubles  began  from  then  when  once
 we  got  into  the  hands  of  the  indus-
 trialists  It  is  not  the  fault  of  the

 industrialists  The  industrialist
 exists  for  his  profit;  he  does  not  exist
 for  the  sake  of  the  country  The
 country  5  incidental  to  him;  his  pro- fit  is  primary.  But  it  is  the  duty  of
 the  ruling  party,  of  the  Government
 to  see  that  they  are  not  guided  by
 the  industrialists  What  has  happen-
 ed  to  the  management  of  the  banks?
 Who  manages  the  banks?  The  direc-
 tors  of  the  Reserve  Bank  or  the  State
 Bank—most  of  them  are  persons  who
 are  in  the  hands  of  these  industria-
 lists;  their  policies  are  al]  guided  by
 them.  That  is  why  these  monopolies
 have  come  in  in  spite  of  all  the  provi-
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 thig  trouble.  If  today  government
 wants  to  help  the  nation,  it  must  see
 that  they  are  not  at  the  beck  and
 एज]  of  the  industrialists.  Most  of
 these  people  do  not  turn  towards  the
 interest  of  the  nation.  We  did  not
 get  independence  to  utihse  the  re-
 sources  ang  the  manpower  and  the
 brainpower  to  help  five  per  cent  of
 the  population  or  two  per  cent  of  the
 population.  We  fought  for  mdepen-
 dence  not  only  for  sentimental  and
 politica]  reasons;  we  fought  also  for
 the  economic  uplift  of  the  people,
 the  vast  masses  70  this  country  who
 were  being  ground  down  by  poverty.
 rave  we  achieved  anything  by  way
 of  improving  the  status  of  the  com-
 mon  man?  When  the  demands  for
 the  mimustry  of  industry  or  for  the
 commerce  ministry  come  before  the
 House,  2४8  was  mostly  a  dialogue  bet-
 ween  the  minister  and  one  group  of
 persons  as  if  that  demand  was  intend-
 ed  only  for  the  industrialists  and  no
 body  else  All  of  us  are  interested,
 fifty  crores  of  people  are  interested  in
 what  direction  38  given  by  the  gov-
 ernment  to  industry  Is  it  in  the
 national  interest  or  primarily  in  the
 interest  of  only  those  who  run  the
 industry?  The  nation  had  high  hopes
 when  independence  came.  People
 are  now  anxious  to  see  what  has
 happened  as  they  are  sending  people
 to  the  legislatures  in  election  after
 election  and  we  are  finding  that
 wealth  is  geiting  concentrated  in  the
 hands  of  fewer  and  fewer  families.  [
 ask  the  government  why  they  do  not
 change  their  mind  and  take  a  look
 from  the  point  of  view  of  fifty  crores
 of  peo  ana  not  from  the  point  of 82973  that  there  shall  be  no  ‘tra-

 tion  of  the  means  of  production  or  of
 wealth,  The  Congress  government
 had  all  the  powers  and  the  House
 was  willing  to  give  full  power  to  the
 government  although  some  of  us
 thought  that  they  should  not  have
 80  Many  powers  and  power  should
 not  be  concentrated  so  much  in  the
 hands  of  the  executive.  Parliament
 was  always  indulgent  to  the  govern- ment.  How  does  the  government  use
 these  powers?  Only  to  help  the  in-
 Gustrialists.  That  is  why  we  are  in

 view  of  a  few  of  these  industrialists.
 I  shall  conclude.  The  plan  outlines

 have  always  said  that  one  of  the
 ideag  of  the  government  should  be
 the  removal  of  regional  imbalances.
 Where  raw  materials  is  not  the  pri-
 mary  factor,  industries  must  be  so
 located  as  to  remove  regional  im-
 balances.  It  -y  with  that  view  the
 people  of  Andhra  Pradesh  were  look~
 ing  forward  to  the  fifth  steel  plant;
 it  was  not  of  the  asking  of  the  Andhra
 Government  but  it  was  decided  on
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 the  advice  of  the  foreign  experts  and
 Mr.  Subramaniam  the  then  Minister

 an  963  promised  that  he  proposed  to
 have  the  fifth  steel  plant  at  Vizag
 and  he  wrote  to  the  Andhra  Govern-
 ment,  they  appointed  officers  and
 Surveyed  it  in  1963,  A  consortium
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 While  forming  the  Board  of  Directors
 for  these  industries,  I  request  him  to
 bear  in  mind  that  care  38  taken  to
 see  that  only  such  persons  as  have
 the  necessary  business  competence
 and  discipline  to  fall  in  line  with  the
 broag  objectives  of  the  Government,

 was  appointed  which  agan
 ‘mended  Visakapatnam  But  in  १906
 they  broke  to  the  heart  the  promise
 they  made  fo;  the  ear.  They  must
 change  this  policy  of  the  govern-
 ment  if  they  want  to  create  public
 confidence.  Let  them  not  lose  Andhra
 Pradesh  also:  tney  have  lost  Madras.

 Shri  Kartik  Oraon  (Lohardaga):
 Mr  Deputy-Speaker,  Sur,  I  would
 hike  +o  think  you  very  much  for  giv-
 ing  me  an  opportunity  to  speak  on
 the  Demands  for  Grants  under  the
 Mimustry  of  Industrial  Development
 and  Company  Affairs  Although  I
 have  spent  about  5  yearsin  industry,
 about  I0  years  in  foreign  countries
 and  five  years  in  India,  I  regret  to
 have  to  say  that  I  am  perhaps  the
 last  man  to  be  called  and  perhaps
 have  the  least  to  say.  As  you  have
 allowed  me  five  minutes,  [  shall  try
 to  confine  myself  to  five  minutes

 I  am  not  an  industrialist,  not  even
 a  research  worker  in  industry.  But
 because  I  have  spent  my  hfe  in  this
 field,  I  think  I  should  give  something
 which  will  be  the  distillation  of  my
 experience  and  my  observations
 during  these  years  I  would
 like  to  present  my  points  of
 views  rather  then  proofs  which  will
 aim  to  suggest  a  way  of  thinking
 about  problems  of  industria]  develop-
 ment  and  perhaps  of  other  develop-
 ment  also,  based  on  the  belief,  that
 in  this,  ag  in  any  other  matters,  men
 are  more  important  than  money.  By
 men,  I  mean  men  of  character,—men
 of  character  to  man  the  industries.
 ‘That  ig  the  vital  thing  that  is  required
 for  industria]  developments  today.  If
 T  may  30,  this  is  the  aspect  which  we
 have  negiecting  throughout,  in
 tumost  all  the  industries,

 {  would  like  to  bring  to  the  atten-
 Hon  af  the  hon.  Minister  certain  facts,

 are  appomted.  That  being  so,  |
 would  lke  to  draw  the  attention  of
 the  Minister  who  is  responsible  for
 making  the  appointments  to  these
 Boards  on  behalf  of  the  President,
 that  he  must  take  persons  who  meet
 the  following  requirements:  (a)  they
 must  have  the  conviction  in  Govern-
 ment’s  policies;  (b)  they  must  be  men
 Of  ability  and  experience  to  translate
 those  policies  into  programmes;  (c)
 they  must  have  character  and  inte-
 grity;  (d)  they  must  have  the  willing-
 ness  to  serve  and  spare  time  for  at-
 tending  to  the  work  of  the  Board;
 (e)  they  must  have  the  ability  to
 visualise  things  of  the  orgamisation  in
 the  future  in  relation  to  the  require-
 ments  of  planned  development,  and
 (f)—last  but  not  the  least—they  must
 have  the  ability  to  work  m  harmony
 with  everybody  They  must  have  faith
 in  the  work  and  the  people  to  which
 they  belong  They  must  be  made  to
 feel  that  it  is  their  industry  and
 everybody  must  be  made  to  develop
 a  feeling  of  a  sense  of  belonging.

 I  would  hire  to  say  that  today  we
 are  having  a  number  of  projects,  some
 big  and  some  smal]  Almost  all  the
 big  projects  are  in  the  public  sector,
 and  they  are  being  run  with  foreign
 collaboration,  and  when  we  say
 foreign  collaboration,  we  mean  colla-
 boration  in  terms  of  men,  money,

 hinery  and  material.  So,  by  get-
 ting  everything  from  foreign  coun-
 tries,  we  are  entirely  dependent  more
 on  foreign  collaboration  than  on  our
 own  resources.  But  we  must  not  try
 to  believe  or  have  fancy  in  everything
 foreign.  As  Indiens,  we  are  import-
 ing  everything  other  than  men,  and
 it  is  these  men  whom  we  have  to
 develop;  we  must  train  men,  we  must
 have  enough  Indian  technical  men  and
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 and,  above  all,  concentrate  on  the
 production  of  such  materials  for  which
 we  are  banking  on  foreign  countries

 Because  there  is  not  mych  time,  I
 would  hke  to  be  very  brief  Although
 we  are  running  about  40  government
 undertakings,  i¢  5  said  ‘3Y  are  showing
 profits  They  are  the  running  pro-
 jects  So  far  as  running  projects  are
 concerned,  about  22  per  cent  of  them
 are  showing  losses  But  let  us  not
 forget  that  apart  from  the  running
 concerns,  there  are  some  projects
 which  are  under  construction  The
 people  are  of  the  opinion  that  they
 Shpuld  concentrate  more  on  the  run-
 ning  projects  rather  than  on,  those
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 under  construction  But  I  personally
 beheve  that  even  the  projects  under
 construction  must  be  zealously  watch-
 ed  If  certain  things  are  disturbed,
 they  will  upset  thing  in  production
 {  was  very  much  amused  by  a  reply
 given  to  Unstarred  Question  No  692.
 mins  er  gave  certain  figures  about
 the  Heavy  Engimeering  Corpo
 ration  He  vaid  although  this  project
 ys  running  at  gq  loss  of  Rs  337  crores,
 yt  will  continue  to  run  at  a  loss  for
 some  more  time  In  HEC,  there  are
 three  projects  The  rated  capacity  of
 MEP  foy  3966  67  has  been  shown  as
 14,500  tonnes  The  production  has
 been  shown  as  4430  tonnes  The
 production  may  be  correct,  but  I  defi-
 nitely  know  that  the  capacity  is
 wrong  It  was  planned  for  20,000
 tonnes,  out  of  which  0000  were  pure
 structurals  that  do  not  come  under
 the  purview  of  HMBP  Out  of  the
 Dalance  of  about  5,000  tonnes,  50  per
 cent  of  it  are  imported  components
 and  materials  So,  they  are  produc-
 ing  oniy  about  2,000  to  8,000  tons,
 but  they  are  showing  that  the  produc-
 tion  is

 teser—wtich  ip
 fantastic

 This  is  all  wrong  e  are  being
 musied  We  must  know  where  the
 project  stands,  whether  we  are  swim-

 =
 sinking  Here  an  attempt

 has  made  to  mislead  the  House
 and  the  Government  If  such  a  state

 है... of  continues  in
 prod know  where

 for  that  matler  Minister  of  Industrial
 Development  say  “I  am  not  mterest-
 ed  in  excusrs  for  lapses  for  losses
 I  am  only  vaterested  in  the  projects
 paying  profits”

 wt  cree  ce  हुन्वाह  (भिंड)
 उपाध्यक्ष  महोदय,  मैं  निवेदन  करना  चाहता
 g  आपके  माध्यम  से,  शासन  से  कि  औद्योगिक
 विकास  होती  जिस  तरह  से  पिछले  बीस
 बचे  तक  चलाई  गई  है  वह  बहुत  दोषपूर्ण
 रही  है  ।  इस  में  सभ  से  बडा  अन्याय  किसानो
 के  साथ  हुआ  है  y  किसानो  के  घर  जो  बीज
 कैदी  होती  है  उस  पर  झा षा रित
 उद्योगों  को  दि  बढाया  देने  की  दृष्टि  से
 नीति  प्रपनाई  मई  होती  तो  जहा  देश  की
 शाथ  समस्या  हल  होती  वहा  देश  के  किसानों
 को  भी  am  कुत्ता  ग्रोवर  देख  जाये  बढ़ता  |

 मध्य  प्रदेश  मैयत  से  ऐसे  रा  मैटीरियल्स
 है,  feaatt  हारा  बैड की की  हुई  बहुत थी
 चीज़ें  हैं  जिन  को  उपयोग  क्र  के  मध्य
 प्रदेश  में  ६... ६  से  लोगो को  बकाया  दिया
 जा  सकता था  लेकिन  इसकी  शोर  कतई

 ure  बढ़ी  दिया  कक  चि  tes  हैं  झलता
 हुँ उस  सत्र  में  चबन्यल  का  पाती  चीर
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 चम्बल  की  बिजली  मिलनी  शुरू  हो  गई
 है।  करोड़ों  की  धनराशि  व्यय  करके  चम्बल
 से  ये  चीजें  प्राप्  हुई  हैं  लेकिन  उप्र  विजा डी
 पाती  का  उपयोग  उस  क्षेत्र  मे  अज्ञात  भिड
 और  मुरंडा  जिले  मे  गृह  उद्योगो  के  बिकास
 की  दिशा  में  किया  जा  सके  इसके  लिए  कोई
 प्लानिंग  नही  है,  ब  तक  उस  दिशा  मे  कोई
 ग  नही  बढ़ा ग्रा  गया  है,  कोई  कार्यक्रम  नहीं
 अपनाया गया  है  1  किसान  के  घर  मे  जो  गयें
 पैदा  होती  है.  उनका  उपयोग  धिक  अच्छे
 a7  से  हो  सके  जो  चीजे  ब  और  बढने  वाली
 हैं  पानी  मिलने  से  उनके  उपयोग  की
 दुष्टि  से  कोई  भी  औद्योगिक  विफास  का
 काय  क्रम  नहीं  झपनापएा  गया  है  t  यह  बहुत
 दोष  बात  है  भौर  मैं  चाहता  हु  कि  शासन
 इस  भोर  ध्यान दें  |

 भिड॒  मुरैना  और  दतिया  डाकू ग्रस्त
 क्षेत्र  हैं  fl  इन  मे  डाकू  समस्या  जिने  कारणों
 से  है  उन  में  बहुत  बड़ा  कारण  बेरोजगारी
 कौर  बेकारी  भी  है  1  वहा  खेती  के  अलावा
 कोई  अन्य  घटा  भ्रभी  नही  है।  यदि  वहा  बढ़ी
 मात्र)  में  उद्योग  नहीं  दिये  गये  तो  डाकू
 समस्या  को  हल  करना  बिल्कुल  १४सम्भव
 होगा  ।  जब  वहा  पर  पानी  और  बिजली
 उपलब्ध  हैं,  जब  वहा  पर  विभिन्न  रा  मोटी-
 रियल  मिलते  हैं  जो  कई  तरह  के  उद्योगो
 में  प्रयुक्त  हो  सकते  है,  तो  वहां  पर  उद्योगो  को
 प्रोत्साहन  दिया  जाना  चाहिए  ताकि  उस
 क्षे ब्र  के  लोगो  को  बाधा  मिले,  उन  को  प्राणी
 का  मौका  मिले  शौर  डाकू  समस्या  के  हल
 करने  मे  भी  सहूलियत  ही  हस  समय
 शासन  का  जो  लाखों  रुपया  हर  साल  डाक्
 समस्या  के  समाधान  प्र  लगता  है  इस  प्रकार
 बह  प्री  ब्रश  सकता  है  d
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 बहुत  से  उद्योगों  के  लिए  ब्राधनायें
 की  गई  हैं  सैरिस  उत  को  स्वीकार
 नहीं  किया  जमा  है।  यह  एक  गीत  जीति  है  1
 इस  प्रकार  का  भेदभाव  नहीं  होना  चाहिए
 कौर  मध्य  प्रदेश  को  केन्द्रीय  सहायता  के
 रूप  मे  पर्याप्त  न्यायसंगत  श  मे  धनराशि
 दी  जानी  चाहिए  1

 मुरैना  चली  मे  एक  सहकारी  शूगर
 फैक्टरी  स्थापित  होना  मंजूर  की  गई  थी
 किसानो  ने  सहकारिता  के  आधार  पर  प्रिया
 लाखो  रुपया  इकट्ठा  कर  के  र्ा  ही1  हैं
 लेकिन  शासन  की  तरफ  से  इस  बारे  मे  जो
 सहयोग  दिया  जाना  चाहिए  था  वह  न  मिलने
 से  वह  उद्योग  शुरू  नहीं  हो  पा  रहा  है  ।

 सिड  में  एक  सूती  मिल  बताया  जाना
 मशहूर  हुआ  कौर  उस  का  लाइसेंस  भी  दिया
 गया  लेकिन  वह  उद्योग  राज  तक  शुरू  नही
 हुआ  है  ।  यदि  बिडला  उस  को  शुरू  नहीं
 करना  चाहते  हैं  तो  किसी  दूसरी  पार्टी  को
 लाइसेंस  दिया  जाना  चाहिए  लेकिन  वहा  का
 श्रौद्योगीक रण  तो  नहीं  दाना  चाहिए  t

 दतिया  में  तिलहन  काकी  बड़ी  मात्रा
 भें  बेदा  होता  है  कौर  इस  के  सदुपयोग  के
 लिए  वहा  पर  तेल  का  बड़ा  कारखाना
 स्थापित  हो  सकता  है  ।  इस  सम्बन्ध  मे
 वहा  के  लोगो  को  बराबर  मांग  रही  है  t
 शायद  प्रदेश  सरकार  ने  उस  को  मस्तूर
 किया  है  लेकिन  केन्द्र  प्र ेइस  /ल  छिले  परे  कोई
 सुविधा  नही  दी  जा  रही  है  -  दत्तिया  जिले
 मे  प्राय  'भूगर्भ  कच्ची  झाम प्री  पर  प्रा पारित
 हठयोग  भी  ल  सकते  हैं  t

 उद्योग  सम्बन्धी  लाइसेंस  देने  oft  जो
 नीति  है  उम्र  मे  बहुत  ड्रिलम्ब्र  अलोता  है  प्रौढ़
 अहुत  भ्रष्टाचार  भी  होता  है।  इस  स्थिति
 जेलाश्ारण  भ्रादमियो |  जिन  के  क्ष्यटकछार
 सम्बन्धी  मामलों  में  उसने  के  साध  gy
 सूब बहीं हैं  उरी  चकित  काने  | 3...
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 [ett  यशवंत  सिह  कुशवाह]
 नही  मिलता  है  ।  मैं  निवेदन  करना  चाहता  ी  कामेश्वर  सिह  (खगरिया)  :

 हु  कि  यह  त्रेटिपण  नीति  समाप्त  की  जानी
 चाहिए  i

 शासन  का  ऐसे  उद्योगों  को  प्रोत्साहन
 देना  चाहिए,  जिन  से  किसानों  को  भ्र धिक
 फ़ायदा  मिल  सके  ।  भिड  शौर  मुरैना  जिलो
 में  करोड़ो  रुपये  व्यय  कर  के  चम्बल  बोली
 प्रोजेक्ट  के  द्वारा  बिजली  और  पानी  को
 व्यवस्था  की  गई  है  t  वहा  प्र  उस  से  जो
 लाभ  हो  रहा  है,  उत  को  बढाने  के  लिए  वहा
 पर  ऑद्योगिक  विकास  के  कार्यक्रम  अविलम्ब
 अपनाए  जाने  चाहिए  |

 hri  Piloo  Mody  (Godhra)  Sir,  3s
 it  right  that  while  this  Ministry's
 Demands  are  being  discussed  the
 Deputy  Minister  should  be  in  Bhopa!
 pohticking  away?

 शी  सु  लिमये  (मुंगेर)  क्या  वह
 गजनेर  को  सलाह  देने  के  लिए  गए  हैं  ?

 Mr.  Deputy-Speaker:  This  has
 been  raised  yesterday  also  I  do  not
 think  it  is  very  relevant  now  when
 J  am  calling  the  hon  Minster  to
 reply  to  the  debate  (UInterrup-
 hons)

 Shri  Kandappan  (Mettur)  Suir,
 it  would  be  a  healthy  convention  af
 all  the  Manisters  pertaining  to  the
 particular  ministry  remain  here
 when  the  Demands  for  Grants  are
 being  discussed

 Mr,  Deputy-Speaker:  After  all
 sndustries  are  to  run.  The  Minister
 will  reply  now

 Shri  P.  K  Ghosh:  Siu,  my  name
 was  first  on  the  list.  I  have  not  been
 called  This  is  doing  injustice  to
 me.

 Mr,  है  [  am  very
 sorry  There  is  no  time  now.  ‘You
 may  take  up  the  matter  with  the
 Minister  of  Parliamentary  Afsirs.

 weit  महोदय  सब  बातो  को  जवाब  नहीं  दे
 सकते  हैं  1  इस  लिए  वित्त  मती  शौर  गृह
 नबी  को  भो  यहा  रहना  चाहिए  |

 Mr.  Deputy-Speaker:  The  Cabinet
 Muster  is  going  to  reply  to  the
 debate.  He  is  responsible  for  the
 Ministry  of  which  the  Demands  for
 Grants  are  being  debated.  He  will
 reply  to  all  the  pomts  raised.

 Shri  Kameshwar  Singh:  He  3  not
 at  all  responsible  for  all  the  De-
 mands  (interruptions).

 The  Minister  of  Industrial  Deve-
 lopment  and  C  Affairs  (Shri
 F,  A,  Ahmed):  First  of  all,  I  would
 ike  to  know  whether  I  shall  nave
 only  5  minutes

 Mr.  Deputy-Speaker.  What  I
 would  suggest  is  that  you  should  take
 about  45  minutes,  because  this  i»  an
 important  Ministry  If  hon  Mem-
 bers  agree,  we  will  take  up  non-
 official  business  at  330  PM  after
 these  demands  are  voted

 ome  hon.  Members:  Yes

 Shei  F  A  Ahmed:  Mr  Deputy-
 Speaker,  Sir,  I  am  grateful  to  the
 House,  and  also  to  you,  for  extend-
 ang  the  time  up  to  330  P.M.,  because
 this  will  enable  me  to  cover  at  least
 some  of  the  points  made  by  the  hon
 Members  I  know  that  the  discussion
 on  demands  which  preceded  that  of
 my  Ministry  proceeded  at  8  snails
 speed  with  the  result  that  at  one  time
 J  was  wondering  whether  the  demands
 under  my  Ministry  would  algo  come
 under  guillotine  I  am  glad  that  threat
 is  over  and  it  was  now  possible  for
 some  of  the  hon,  Members  to  make
 observations  regarding  the  demands
 of  this  smportant  ministry.  I  am,
 however,  disappointed  that  the  time  at
 the  disposal,  both  of  hon  Members
 and  myself  is  not  sufficient  to  do  जैन
 tice  to  the  subject  with  which  we  are
 concerned  and  to  deal  effectively  with
 meny  of  the  important  asptets  of  the
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 Problems  and  the  difficulties  with
 which  the  country  ss  confronted  to-
 day  I  am,  therefore,  disappomted
 that  the  hon.  Members  did  not  have
 sufficient  time  to  express  ther  views
 and  also  to  enlarge  up  in  the  ports
 which  they  may  want  to  develop  in
 the  course  of  their  discussions  Never-
 theless,  I  shall  try  within  this  short
 time  to  deal  with  the  various  general
 Questions  which  have  been  raised  m
 the  course  of  thig  discussion

 First  of  all  doubts  have  been  rais-
 ed  whether  we  have  been  pursuing
 the  Industrial  Policy  Resolution,
 which  was  adopted  so  long  ago  as
 956  This  Industrial  Policy  Resolu-
 tion  was  preceded  by  a  resolution  of
 948  With  very  little  modification
 what  we  had  decided  in  1948  was
 alo  atually  embodied  in  this  Indus-
 trial  Policv  Resolution  of  956

 Y  would  hLke  to  poimt  out  to  the
 hon  Members  that  m  this  Industrial
 Pohcy  Resolution  the  industries  with
 which  we  are  to  deal  and  the  deve-
 Jopment  of  which  we  had  to  take
 necessary  actions  were  divided  nto
 three  categories—fiistly  industries
 the  future  development  of  which
 will  be  lusive  responsibility  of
 the  State,  secondly,  industries  which
 will  be  progressively  State-owned
 but  In  which  the  private  enterprise
 will  also  be  expected  to  suppl  t
 the  effort  of  the  State  and,  thirdly
 the  remaining  industries  which  will
 in  general  be  left  to  the  private  sec-
 tor  ‘Though  the  industries  were  di-
 vided  into  these  three  categories,  it
 should  not  be  taken  for  granted  that
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 So,  our  policy  has  been  that  so  far
 as  these  sectors  are  concerned,  the
 list  of  which  is  given  in  Schedule  A,
 in  future  they  will  be  undertaken
 only  by  the  State.  Sumuarly,  there
 are  many  industries  which  were  left
 to  the  private  sector  but  these  are
 also  being  undertaken  by  the  public
 sector,  Therefore  I  would  like  hon
 Members  to  confine  to  the  general
 issue  whether  the  Ministry  and  the
 Government  have  been  pursuing  a
 policy  in  consonance  with  what  was
 contamed  7  the  Industrial  Policy  Re-
 solution

 In  the  First  Plan  out  of  a  total  n-
 vestment  of  Rs  396  crores,  Rs  60
 crores  were  invested  in  the  public  sec-
 tor  ang  Rs  338  crores  in  the  private
 sector  In  the  Second  Plan,  the  tot.
 investment  was  Rs  ‘1,820,  crores  out
 of  which  Rs  770  crores  in  the
 public  sector  and  Rs  850  crore
 in  the  private  sector  In  the  Third
 Plan  out  of  a  total  mvestment  of
 Rs  2605  crores,  Rs  1,330  crores
 in  the  public  sector  and  Rs  1 215
 crores  in  the  private  sector

 Therefore  hon  Members  will  see
 that  in  pursuance  of  the  policy  we
 have  been  ‘making  more  and  more  !n-
 vestment  in  the  public  sector

 Shn  M.  Amersey  (Banaskantha)
 That  is  why  al  this  trouble

 Shri  ्,  A,  Ahmed:  The  result  is
 that  our  investment  in  pubhc  sector
 ts  not  very  likely  to  be  56  or  57  per
 cent  of  the  total  vestment  made  in
 the  country  Therefore  it  ws  not  correct
 for  anyone  to  say  that  in  this  regard
 we  have  not  been  pursuing  the  po-
 lucy  laid  down  in  the  Industrial  Po-
 icy  Resolution

 te
 क को  बहा ले  एकाधिकार

 1”  है।  हि  फ्  दिया  गया  है  कि
 एकाधिकार  को  बढावा  नहीं  दिया  जायेगा-
 से  ऐसा  कैसे  कह  सकते  हैं

 ?

 Shri  F.A  Ahmed:  I  am  very
 sorry  thet  my  hon,  friend  does  not
 realise  that  while  more  and  sore
 investment  is  being  made  in  the



 47...  2.6  (Min.  of

 {Shr  2  A  Ahmed]
 Public  Sector  more  private  wdustries

 hin
 also  be  merged  under  public  sec-

 r,
 Shri  Kameshwar  Singh:  ©  What

 about  monopoly?
 Shy  F.  A,  Abmed:  If  you  will

 have  patience,  shall  also  deal  with
 monopoles.  Please  have  patience.  I
 was  dealing  with  the  other  gspect  of
 the  question,

 Then,  what  were  the  objectives  of
 the  Industrial  Policy  Resolution?
 First  of  all,  it  was  acceleration  of
 the  rate  of  economic  growth  and
 speeding  up  of  industmalisation,  im
 particular  the  development  of  heavy
 and  machine-hbuilding  industries,  se-
 condly,  prevention  of  concentration
 of  growth  in  a  small  section  of  the
 population,  thirdly,  reduction  of  dis-
 parities  in  levels  of  development
 petween  different  regions,  fourthly,
 protection  of  small  sector  and,  fifth-
 ly,  encoumgement  of  the  co-operative
 sector.

 In  this  connection  I  would  also
 lke  to  point  out  that  so  far  as  the
 objective  of  encouraging  the  small

 and  the  co-operative  sector  are
 concerned,  we  have  taken  many  ac-
 tions,  So  gar  as  the  small  sector  ७
 concerned  in  the  First  Man  there  was
 an  mvestment  of  only  Rs  42  crores;
 in  the  Second  Plan  Yt  was  Rs.  265
 crores;  in  the  Third  Pian  it  was  Rs
 4%  crores  and  for  the  Fourth  Plan  an
 estimate  has  been  made  that  it  will
 pe  about  Rs.  770  crores.  That  wil
 also  show  thst  this  objective  is  be-
 ing  implemented.

 JULY  a,  1967  Indust.  Devetop.
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 Mr,  Deputy-Speaker:  May  I  re-
 quest  hon.

 peg
 not  to  dusturb;

 otherwise,  it  will  difficult,
 Shri  FP.  A.  Ahmed:  I  was  not  re-

 ferring  to  Kerala  or  to  Assam  or  to
 any  other  Btate,  I'was  referring  to
 wmvestment  in  the  small  sector.  Sim-
 larly,  I  can  quote  figures  to  show
 that  we  have  increasingly  been  in-
 vesting  and  spending  more  money  on
 cooperative  efforts.

 So  far  as  production  is  concerned,
 in  the  First  Plan,  it  was  prach-
 cally  nil.  In  the  Second  Plan,  there
 was  production  of  the  value  of
 Rs  375.7  crores  of  which  production
 of  capital  goods  was  of  the  value  of
 Rs  2377  crores,  production  of  inter-
 mediate  capital  goods  was  of  the
 value  of  Rs  533  crores  and  produc-
 tion  of  consumer  goods  was  of  the
 value  of  Rs  849  crores,  In  the  Third
 Plan,  the  total  production  wag  a
 creased  to  Rs  87575  crores  of  which
 capital  goods  gmount  to  Rs  44  65
 crores,  inte*mediate  capital  goods
 amount  to  Rs  266  crores  and  cOnsu-
 mer  goods  amount  to  Rs  68  crores.
 In  the  Fourth  Pian,  it  is  expected  that
 it  will  increase  to  Rs.  2,435  crores  of
 which  Rs  1,344  crores  wil]  be  of  capi-
 tal  goods,  Rs  7i8  crores  of  interme~-
 diate  capital  goods  and  Rs.  ‘872.8
 crores  of  the  consumer  guods  The
 hon  Member  will,  therefore,  realise
 that  this  objective  of  increasing  pro-
 duction  has  also  been  given  effect  to
 and  in  this  regard  we  are  proceeding
 on  the  lines  indicated  in  our  Industrial
 Policy  Resolution.

 Then,  there  व  the  objective  of  the
 of  concentration  of  wealth
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 papect:  so  that  the  phjective  of  the
 Ipdustrig)  Policy  Resolution  js  also
 given  effect  to.

 About  the  question  of  reduction  of
 regional  disparities  in  levels  of  deve-
 lopment,  that  Is  an  aspect  about  which
 many  of  us  will  have  qifferent  opi-
 nions.  My  friend  from  Assam  said  that
 nothing  is  done  in  Assam,  my  friend
 from  Kerala  said  that  nothing  is  done
 in  Kerala  and  my  friends  from  other
 States  also  wil]  repeat  the  same  story.

 An  hon.  Member:  Andhra  also.
 Another  hon.  Member:  Uttar  Pra-

 desh  also.  (Interruption).

 डा०  राम  मनोहर  लोहिया  असल  में
 6  हैं  -  चार  हिन्दुस्तानी  वले,  आन्ध्र  ओर
 डोरा--  से  सब  से  गरीब  इलाके  हैं  ny

 Shri  F,  A.  Ahmed:  Here  also,  I
 would  like  the  hon,  Members  to  have
 an  all-India  outlook,  to  have  a  look
 whereby  we  think  of  production,  we
 think  of  development  of  the  country
 and  not  in  terms  of  parochial  regions.

 Bhri  Tenneti  Viswanatham:  This
 is  an  insinuation.  After  all,  we  ate
 coming  frum  various  parts  of  the
 country  We  are  expected  to  speak
 on  the  conditions  in  those  particular
 parts  of  the  country  from  which  we
 come  If  this  ig  called  parochialism,
 and  if  that  logic  continues,  I  say,
 this  Government  will  not  last  Jong.

 Mr.  Deputy-Speaker:  This  is  not
 justified  from  this  observation.  (In-
 terruptions).  Order,  order;  no  more
 interruptions.  There  are  only  20
 minutes  left.

 ह '...  FA.  Akmed:  If  you  hon.
 Members  are  not

 going
 to  dave  the
 have  to  say,

 7  (SAKA)  Indust,  Develop.i3750
 and  Co,  Affatrs)

 velopment  is  concerned.
 5  bre.

 Regarding  the  removal  of  regional
 imbalance,  it  28  contained  in  the  In-
 dustrial  Policy  Resolution  and  it  does
 have  that  meaning.  While  not  sacri-
 ficing  the  general  interest  of  the
 country,  we  should  see  that  every-
 where  according  to  the  resources
 available...

 Shri  Piloo  Mody:  Potential  avail-
 able.

 Shri  F.  A.  Ahmed:  these  areas:
 shoulg@  be  developed,  That  has  bee
 done  In  Kerala  also  a  number  cf
 industries  have  been  set  up.  Only  this
 morning,  a  question  came  about  ex-
 pansion  of  a  plant  and  I  said  that
 expansion  had  been  agreed  to  from
 6,000  CUnterruptions)  It  is  al-
 ready  there.

 Shri  S.  K.  Tapuriah  (Pali):
 than  has  been  neglected.
 thon)

 Mr  ह!  Shall  we
 start  a  second  debate  from  ever¥
 State  (Interruptions).

 The  hon.  Members  may  please  re-
 sume  their  seats.  Otherwise,  I  will
 ask  the  Minister  to  conclude  his
 speech.

 Rajas-
 (Interryp-

 Shri  F.  A.  Ahmed:  I  was  telling
 the  hon,  members  that,  while  it  i
 necessary  that  we  should  see  that
 every  region  gets  whatever  is  suit-
 able  for  that  and  all  those  areas
 hould  be  developed,  we  should  at  the

 same  time  not  forget  the  fact  that
 many  of  the  things  have  been  done
 in  our  country,  where  the  sites  were
 suitable  and  where  it  was  more  eco=
 nomical  and  beneficial  to  have  those
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 ment  there  and  to  participate  in  the
 industrial  development  of  the  coun-
 try  For  that  purpose,  we  have  got
 two  Organisations  one  78  the  organi-
 sation  of  the  Development  Commus-
 sioner  and  the  other  35  the  N  1
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 allowed  foreign  collaboration,  But  |
 would  like  to  tell  the  House  that  as
 technical  know-how  u  developing  m
 our  country,  as  more  and  more  know-
 ledge  of  technology  and  science  २४  be-
 ing  developed  in  our  country,  it  is

 Small  Industries  Corporation,  under
 which  the  mstalment  system,  the
 credit  facilities  and  all  these  are  pro-
 vided,  so  far  as  small  sector  is  con-
 cerned  I  do  not  wish  to  take  the
 tume  of  the  House  22  dealing  witn  t!  at
 aspect  in  detail

 A  question  was  taiscg  about  foreign
 collaboration  So  far  as  foreign  colla-
 boration  8  concerned  our  policy  has
 been  there  and  4  would  hike  to  tell
 the  House  that  we  continue  to  pur-
 sue  that  policy  What  3s  our  policy’
 Our  policy  with  regard  to  foreign  प्रा-
 vestment  has  been  laid  down  and  pur-
 sued  to  serve  the  national  interest
 So  far  as  major  interest  in  ownership
 ang  effective  control  of  an  undeitak-
 img  are  concerned  they  should  be  in
 Indian  hands  The  only  exception  to
 this  genera]  guid-line  is  where  the
 main  contribution  of  the  project  is  n
 a  field  of  technology  where  we  have
 made  little  progress  ang  wnere  a
 great  deal  of  additional  development
 as  necessary  eg  machine  building  or
 organ:  chemical  industries  or  where
 the  amount  of  foreign  exchange  need
 ed  for  the  project  7५  ‘such  that  un-
 less  the  foreigner  is  allowed  to  have
 a  majority  share-holding  we  shall
 ourselves  have  to  find  a  substantial
 amount  of  foreign  exchange  for  the
 project  and  no  attractive  method  of
 long-term  finance  is  practicable  (In-

 ) t
 Tro  राम  मनोहर  लोहिया  यद  किस

 ने  लिख  कर  दिया  था  ?

 Shri  ह  A.  Ahmed:  This  is  the
 basis  of  the  policy  that  we  have  been
 pursuing  What  I  want  to  tell  the
 House  xs  that  our  policy  has  always been  2  policy  pursued  in  the  interest
 of  the  country  I  have  said  that  only
 under  these  two  conditiong  have  we

 our  policy  to  see  that  technical
 know-how  indigenously  developed  is
 given  preference  to  techmcal  know-
 how  from  outside  our  country.  That
 is  the  policy  that  we  want  to  pursue

 Similarly  so  far  as  the  imports  from
 other  countries  are  concerned,  we  have
 stuck  to  a  very  firm  policy  of  not  al-
 lowing  the  import  of  such  component
 parts  and  spare  parts  as  can  be  indi-
 genously  made  available  in  our  coun-
 try  In  fact,  I  have  taken  action  al-
 ready  whereby  we  are  going  to  have
 ३  vecond  look  at  the  heences  which
 have  been  given  for  umport  purpose
 in  order  ta  sce  whether  some  of  the
 items  im  respect  of  which  licences
 have  been  given  can  be  produced  or
 manufactured  in  ow  country  imdigen-
 ously  If  they  could  be  produced  in
 our  country  we  shall  see  ‘hat  all
 those  things  which  are  indigenously
 produced  are  fully  utilised  and  not
 imported  from  outside  That  is  our
 pohcy  with  regard  to  imports

 A  question  which  has  been  Jisturb-
 ing  hon  Members  of  this  House  and
 also  the  public  outside  ;s  the  question
 of  recession  Various  reasons  have
 been  given  for  this  recession  but  I
 would  like  to  pomt  out  that  the  re-
 cession  3s  not  in  all  the  industries  but
 only  in  some  of  the  industries

 Shri  8  K  Tapuriah  Would  he
 mention  those  industries  where  he
 thinks  there  is  recession?

 Shri  F.  A  Ahmed:  I  shall  mention
 them  presently

 There  are,  in  fact  a  number  of  en-
 gineering  industries  where  produc- tion  has  remained  steady  or  has  even

 gone  up  In  the  cement  machinery  in-
 dustry,  the  metauulrgical  machinery
 industry,  peper  and  pulp  machinery
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 industry,  conveying  equipment  indus-
 try,  and  roller  bearings  industry,
 there  has  been  no  recession

 The  industries  which  are  pre-
 sently  facing  recession  anclude
 steel  castings,  structural,  cast  iron
 spun  pipes,  the  railway  wagon  indus-
 try,  mining  and  coal  machinery,  com-
 mercial  vehicles,  construction  equip-
 ment  and  machine-tools

 Shri  S.  K.  Tapuriah:  He  had  =  said
 that  mm  the  engineering  industries
 which  he  had  mentioneg  production
 had  gone  up  Does  the  fact  Lhat  छा0-
 duction  has  gone  up  mean  that  there
 iS  no  recession”  ©;  does  the  accu-
 mulation  of  stock  and  the  non-sale
 ability  of  goods  constitute  ecession®

 Shri  F,  A.  Ahmed:  What  I  have
 said  is  that  they  are  running,  and  the
 stock  with  them  is  not  very  heavy
 There  is  bound  to  be  some  stock  with
 the  manufacturer,  but  I  do  not  anti-
 cipate  any  difficulty  in  those  indus-
 tries

 Shri  Nath  Pai  (Rajapur)  I  did
 not  want  to  interrupt,  but  I  just  want
 to  understand  this  This  threat  of  re-
 cession  35  not  something  imaginary
 but  it  is  a  reality.  In  the  major  in-
 dustrial  units  in  Bombay,  as  for  in-
 stance,  the  Premier  Automobiles,  aS
 you,  Mr.  Deputy-Speaker  are  aware
 the  employees  are  being  thrown  out
 of  employment...

 Shri  5.  हू,  Tapuriah:  9000  workers
 have  been  thrown  out  in  Bombay
 alone.

 Shri  Nath  Pai:  In  Bombay  alone,
 in  the  major  industrial  units,  as  many
 as  9000  workers  have  already  lost
 their  jobs.  This  is  not  something  to
 be  so  lightly  treated.  We  want  to
 know  Government’s  policy  to  meet
 this  trouble.  Recession  can  be  worse
 than  inflation  in  some  cases.

 Shri  F.  A.  Ahmed:  That  is  an  en-
 tirely  different  question.  What  I
 was  trying  to  point  out  was  that  there
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 Shri  Nath  Fai:  This  33  what  I  am
 pointing  out.

 Shri  F.  A.  Ahmed:  I  shall  deal  with
 the  general  aspect  later  on  What  I
 was  trying  to  point  out  was  this

 So  far  as  steel  castings  ure  concern-
 ed,  the  growth  of  this  industry  has
 een  closely  linked  with  the  manu-
 facture  of  railway  rolling-stock,  auto-
 mobile  and  other  industrial  machin-
 ery  This  industry  has  also  been  ex-
 empted  from  the  licensing  provisicn.
 Therefore,  the  hon  Member  wili  see
 that  unless  and  until  the  expansion
 programme  of  the  railway  etc.  8
 taken  up  this  industry  is  likely  to  be
 affected  Nevertheless  we  are  taking
 certain  a  tion  which  I  hope  would
 help  this  industry  There  has  been  8
 fall  im  actual  production  during  the
 ast  yeur  although  ‘more  number  of
 units  have  gone  into  production  Till
 last  year  the  demand  from  the  raul-
 wavs  had  been  consistent  and  the
 production  schedule  was  satisfactory
 The  demand,  from  the  railways  has
 however  registered  a  decline  and  this
 to  some  extent  has  resulted  in  idle
 capacity

 Now,  I  come  to  the  foundry  indus-
 try  The  engineering  industries  in
 general  are  facing  recession,  which
 has  also  been  reflected  in  the  foundry
 industry  which  is  a  feeder  industry
 to  other  engineering  industries.

 Another  facto.  which  was  _  partly
 responsible  for  the  present  recession
 in  this  industry  has  been  the  failure
 of  the  indigenous  industry,  more  par-
 ticularly  the  older  units  of  the  mdus-
 try,  which  did  not  during  their  years
 of  prosperity  think  of  diversifying
 their  range  of  production  even  for
 the  manufacture  of  larger  and  heavier
 types  of  carbon  steel  castings  and
 various  types  of  sophisticated  alloy
 ateel  castings  A  few  of  them  have,
 however,  started  of  Iste  accepting
 orders  for  larger  castings  and  some
 are  reported  to  have  produced  cast-
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 {Shri  ्  A.  Ahmed)  i  produced,  we  shall  ein-
 ings  of  upto  0  tonnes  piece-weight.
 Others  are  also  stated  to  have  taken
 steps  to  manufacture  some  alloy  steel.

 This  action  has  been  taken.  So  far
 as  export  25  concerned,  other  action
 has  already  been  taken.  First  of  all,
 in  ofder  to  take  advantage  of  the
 slackening  in  domestic  demand  and  to
 promote  exports  further  so  that  the
 idle  capacity  is  fully  utilised,  it  has
 been  decided  to  make  iron  and  steel
 available  for  export  industries  at  in-
 ternational  prices  The  possibility  of
 offering  credit  where  we  cannot  sell
 for  cash  is  also  being  examined.  Then
 to  revive  demand  internally,  improve-
 ment  of  credit  facilities  and  hire-pur-
 chase  arrangements  on  easier  terms
 are  being  considered.  I  hope  decisions
 in  these  matters  will  soon  be  taken

 Stricter  scrutiny  of  items  allowed
 to  be  imported  35  being  carried  out
 where  no  firm  commitments  have
 been  entered  into  already  to  ensure
 that  nothing  75  allowed  to  be  import-
 प्त  for  which  indigenous  capacity  is
 available.  The  possibility  of  placing
 cértain  government  orders  on  a  selec-
 tive  bass  to  revive  the  demand  for
 the  production  of  certain  engineering
 industries  is  also  under  consideration,
 as  for  example,  railway  wagons  and
 track  materials.

 Shri  K.  Tapuriah:  He  just  now
 said  that  items  in  regard  to  which
 indigenous  capacity  is  available  here
 should  not  be  allowed  to  be  imported
 We  find  that  so  many  items  for  which
 we  have  such  capacity  and  know-how
 dre  still  allowed  to  be  imported,  and
 the  private  sector  is  not  being  given
 those  licences  on  thé  plea  that  some
 public  sector  units  somewhere  will  be
 producing  them  in  future,  as  for  ex-
 dmnple,  ofthaimie  glass,  turbines,  com-
 pressots,  tractors—like  that.

 Shri  ह  A.  Ahmed:  As  I  have  al-
 ready  sald,  we  are  actually  review-
 ‘ing  the  licences  which  have  already
 been  issued  and  if  as  a  result  we  find
 that  certain  items  in  respect  of  which
 icences  have  been  given  ate  beltif

 see  that  whatever  is  available  within
 the  country  is  being  utilised  for  the
 purpose  of  meeting  our  requirements.

 Sto  राम  लोहिया  पूना  में
 4  करोड़  रुपये  ल्  नसीम  जमा  है  किर

 भी  आप  बाहर  से  उस  को  मगवा  रहे  हैं  कौर
 हरिद्वार  में  जहां  पर  स्ट्रेप्टोमाइसीन  बननी
 चाहिये  यहा  पर  पेनिसिलीन  बनवाने  का
 सरकार  का  इलावा  है  1

 Shri  F.  A.  Ahmed:  If  he  had  given
 me  notice  of  this,  I  would  certainly
 have  ascertained  from  by  colleague

 Shri  Kanwar  Lal  Gupta  (Delhi
 Sadar):  He  ig  supposed  to  know
 these  things  He  is  replying  to  the
 debate  in  respect  of  his  department.

 Shri  Chandrika  Prasad
 He  cannot  know  everything.

 (Ballia):

 Shri  F.  A,  Ahmed:  Ask  anything
 about  my  department.  About  pentcil-
 lin  and  other  similar  things,  I  have
 to  find  out.

 श्री  न०  चून  शाले  [बिगुल)  डाक्टर
 साहब  को  सिर्फ  पेनिसिलीन  कसे  याद  कराया  ।

 ‘Shr  F  A.  Ahmed:  It  38  true  that
 there  has  been  a  recession,  but  as  I
 have  pointed  out,  this  recession  has
 been  due  to  the  fact  that  there  has
 been  a  slackening  of  internal  demand.
 It  has  been  very  unfortunate  for  us
 that  we  have  been  basing  our  manu-
 facture  merely  on  the  consideration
 that  whatever  we  manufacture  will
 be  consumed  within  our  country.

 I  think  the  tume  has  come  when  wé
 should  think  not  only  of  manufactur-
 ing  what  is  required  in  our  own
 country  dut  also  for  export.  There,
 two  questions  arise.

 One  ee
 is  price

 at  which  we  are  able  to  int  In-
 ternational  markets,  and  the  secoi@  ७
 the  question  of  qttality,  So  fat  ts  Ut
 question  of  price  for  competing  in  dhe
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 international  market  .»  concerned,  I
 think  we  shalj  be  able  to  sort  out  this
 problem  and  try  to  give  our  industries
 as  much  assistance  as  possible,  go  that
 it  may  be  possible  for  our  industries

 bo
 compete  in  the  international  mar-

 t
 An  hon.  Member.  How?
 Shri  F.  A.  Ahmed:  By  giving  sub-

 sidy  and  so  on  But  so  far  as  quality Is  da,  it  entarely  concerns  the
 People  who  are  actually  managing
 these  industnes,  and  merely  giving
 subsidy  or  merely  enabling  a  patti-
 cular  product  to  compete  in  the  inter-
 national  market  by  reducing  the  price
 and  so  on  will  not  do  unless  and  un-
 til  we  are  also  in  a  position  to  improve
 the  quality.  And  for  that  purpose  I
 would  earnestly  request  that  al]  those
 who  are  concerned  with  manufacture
 should  see  that  quality  improves.

 Shri  Ploo  Mody:  What  steps  are
 you  taking  to  improve  quality?

 Shri  Kanwar  Lal  Gupta:  Your
 officers  are  mixed  up  with  these  capi-
 talists,  and  that  is  why  this  decline  in
 quality,  You  do  not  take  steps.

 Shri  C.  C.  Desai  (Sabarkantha):  In
 the  Surgical  Instruments  Factory  in
 Madras,  large  unsold  stocks  of  thest
 surgical  instruments  dre  lying.

 Shri  ह  A,  Ahrhed:  So  far  as  the  um-
 provement  of  quality  is  concerned,  I

 agree  that  the  Government  have  also
 to  play  a  role  in  helping  poth  the
 public  and  private  enterprise  to  im-
 prove  the  quality.  For  that  purpose
 ‘we  have  the  research  department,  and
 I  would  like  to  inform  hon.  members
 that  I  am  setting  up  a  committee  to
 brihg  abdut  coordination  between
 the  tesearrch  depattment  and  the  in-
 dustrial  department,....

 BiH  pudg  Mody:  Committees  do
 not  Mtiprove  quality.

 Shri  F.  yy  Abmed:....s0  that  people
 engaged  in  the  varioug  research  acti-
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 vities  may  actually  know  in  what
 field  they  can  help  us  dy  improving
 the  quality  of  various  products  in  our
 country.  For  that  purpose  we  are
 taking  necessary  action,  and  I  entire-
 ly  agree  that  unless  and  until  the
 quality  not  only  for  the  external
 market  but  also  for  the  internal
 market  is  produced  it  will  not  satisfy
 the  consumer,

 aft  कंवर  लाल  गुप्त  :  प्रत्यक्ष  महोदर,
 यह  जी  गाड़ियों  हैं,  कार  है,  यह  चलते  फिरते
 छोटे  डब्बे  हैं,  उन्हें  ठीक  नहीं  करते  |  बार नार
 कहा  कि  बाप  छोटी  कारे  क्यो  नहीं  बनाते,
 लेकिन  यहाँ  बूस्टेड  इंटरेस्ट  की  बात  बतलाने
 बैठे  हैं।  छः  साल  से  यह  हो  रहा  है  कि
 बनायेंगे,  बनायेंगे,  लेकिन  आखिर  बनाते
 क्यों  नहीं  हैं?

 Mr  Deputy-Speaker:  With  the  bmi-
 ted  time  af  hig  disposal,  he  cannot
 covey  all  the  points  If  you  repéat,  it
 is  not  possible.

 Shri  Kanwar  Lal  Gopta:  He  must
 reply  to  this  question.

 Mr,  Deputy-Speaker:  You  raised
 that  point  thrice

 Shri  Kanwdr  Lal  Gupta:  He  is  not
 replying

 Mr,  Deputy-Speaker:  He  35  replying
 in  a  general  way

 अं;  हमिइबर  सिरे  :  यह  हल्ला  इस  लिये
 हो  रहा  है  कि  मत्ती  महोदय  कुछ  कहते  ही
 नहीं  है  ।
 Mr  Deputy-Speaker:  Regarding

 concentration  and  monopoly,  he  has
 already  said  that  a  @iscussion  is
 coming.  Already  he  has  made  tht
 statement,

 aft  बालेश्वर  छह  मंत्री  महोदय
 किसी  प्वाइंट  का  जवाब  ही  नहीं  दे  रहे  हैं,  इस
 लिये  यह  हल्ला  हो  रहा  है  t

 Shri  y.  A.  Ahmed:  I  am  very  0.
 that  while  I  am  dealing  with  ong  sib-

 ect,  the  hon.  Have  some-
 thing  else  in  thelr  mind.  I  was  m-
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 ing  how  there  should  be  co-ordination
 between  technology  and  industry
 which  will  help  in  the  improvement
 of  quahty,  and  which  will  also  help
 m  bringing  down  the  cost  of  produc-
 tion  Questions  had  been  raised  about
 the  quality  of  the  car  J  was  not  spe
 cifically  dealing  with  one  particular
 item  Not  only  here  but  elsewhere

 also  on  an  average  about  0  to  J2  com-
 plaints  reach  me  every  day  regarding
 the  quality  of  the  various  cars  which
 are  now  in  the  market  I  have  already
 taken  action  to  find  out  where  the
 fault  78  and  how  the  defect  can  be  2९-
 moved  For  that  purpose  a  committee
 has  been  appointed  With  regard  to
 the  manufacture  of  cars  I  have  not
 been  able  to  know  what  the  members
 call  ag  small  car  What  can  be  a  smal
 Jer  cai  than  the  Standard  which  we
 have  now’  I  certainly  think  that  &
 cheaper  and  more  economic  car  is  the
 demand  I  have  indicated  in  the
 Rajya  Sabha  that  I  had  issued  a  large
 number  of  questionnaires  and  given
 time  to  these  various  people  to  give
 me  replies  within  three  months  When
 the  replies  are  available  it  will  be
 possible  for  us  to  take  a  decision  and
 go  ahead  with  our  proposal  I  can
 also  inform  the  hon  Members  that  we
 must  be  grateful  to  Pandit  Nehru  for
 forseemng  the  requirements  of  our
 country

 An  hon,  Member  Why  not  to  the
 present  Prime  Munster’

 Shri  F  A  Ahmed  Because  it  was
 at  his  imtiative  that  ali  the  basic  in-
 dustmes  hke  the  heavy  engineering,
 heavy  electricals  and  heavy  machine
 sools,  wete  established  and  we  can
 now  Utilise  these  basic  industries  for
 producing  capital  goods  and  machine~-
 ries  It  is  the  diversification  of  the
 various  capacities  which  are  latent  77
 these  pasic  industries  that  will  help
 us  go  forward  in  the  direction  im
 which  the  hon  Members  want  When
 we  have  the  heavy  machine  tools
 industry  and  heavy  engineering  andus-
 try  and  also  heavy  electricals  and
 MAMC  why  3s  3t  not  posmble  for  us

 JULY  2,  3867  Indust  Develop.  r
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 to  manufacture  the  component  parts
 necessary,  which  ere  required  for  the
 Purpose  of  assembling  a  car  These
 are  things  which  are  being  looked  into
 and  at  the  proper  trme  I  ghall  come
 before  the  House  with  our  proposals
 when  we  are  able  to  take  a  decision

 Shri  K  N_  Pandey  (Padrauna)
 Kindly  examine  the  manufacture  of
 Small  tractors  also  because  that  78  the
 general  demand  of  the  public

 Shri  F  A  Ahmed  =  This  js  what  I
 can  say  Hon  Members  have  express
 ed  their  natural  anxiety  about  vanous
 thmg,  about  my  ministry  All  of  them
 cannot  be  disposed  of  within  such  a
 short  time  So  far  aS  the  tractors  are
 concerned,  the  other  dav  I  told  =  the
 House  that  we  were  short  of  the  pre-
 sent  demand  Actually  we  876  con-
 sidering  qa  proposal  from  Czechoslo-
 vikia  to  have  a  factory  in  the  public
 sector  where  it  may  be  possible  to
 manufacture  a  tractor  of  low  horse-
 power  say  20  hp  or  even  below  20
 h  p  That  proposal  is  under  cons)
 deration  CUnterruptions)  Mr
 Desa:  ycsterday  raised  the  question
 that  there  wa,  no  necessity  to  go  in
 for  another  project  because  the  exist-
 ing  projects  can  manufacture  these
 tractors  But  my  regret  is  that  some
 of  these  manufacturers  were  given
 hence,  to  manufacture  tractors  be-
 low  20  hp  and  none  of  them  utilised
 them  (Interruption)  I  am  sorry  I
 cannot  wait  for  the  pleasure  of  these
 people  to  manufacture  there  tractors
 at  their  sweet  will  it  will  .uit  them
 only  to  manufacture  high-power
 tractors  they  are  not  for  manufactur
 ing  the  smaller  units  Therefore  we
 have  thought  of  the  necessity  of
 manufacturing  these  tractors

 Shri  C.  0.  Desai:  If  you  have  an
 open  mind,  the  manufacturers  of  this
 country  will  take  this  upas  83
 challenge

 Shri  F.  A  Ahmed:  They  have  not
 done  it  I  know,  they  have  not  taken
 action  for  @  long  time  (Interruption

 Mr  Deputy-Speaker:  Order,  order,
 He  is  concluding  There  ig  no  time.
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 Shri  th  £  Taperiab:  You  can  give
 him  b  minutes  more.  You  can  ask
 the  House,

 Gast  ¥  A,  Ahmed:  I  entirely  agree
 With  the  Ron.  Member  that  such  pos-

 exist  within  the  country
 should  be  utilised.  Asi  gaid,  for

 t  Purpose,  We  have  our  MAMC
 We  itave  our  Heavy  Machine  Tools
 ang  the  question  jg  whether  we  can
 have  the  necessary  components  for
 the  purpose  of  manufacturing  ithe
 tractors  out  of  these  units.  I  mean
 this  is  a  matter  which  has  to  be  exa-
 mined,  and  we  are  examining  to  what
 extent  we  can  utilise  all  these  units
 for  the  manufacture  of  low-power
 tractors,  That  is  under  Governments
 consideration.

 Shr  M.  N.  Naghpoor  (Belgaum):
 he  Mysore  Chief  Minister  has  made
 persistent  requests  to  the  Central  Gov-
 ernment  that  they  have  a  project  to
 manufacture  small  cars  and  the  only
 difficulty  ig  that  you  are  not  giving
 the  clearance  for  it,

 An  hon.  Member:  A  committee  will
 be  appointed.

 hri  Randbir  Singh  (Rohtak):
 That  is  not  necessary.  We  want  trac-
 tors  to  have  More  production,  and
 help  the  kisans.

 Shri  M.  N.  Naghnoor:  We  do  not
 want  to  patronise  Birlas  and  Premier
 Automobiles.

 Mr,  Deputy-Speaker:  Order,  order.
 The  Minister  has  very  little  time  now.
 Let  him  conclude  his  speech.

 Shri  F.  A.  Ahmed;  Now,  the  ques-
 tion  wag  raised  that  the  units  under
 public  enterprige  have  not  been  yield.
 ing  profits,  gnd  =

 ee
 its  they

 are  yielding  are  very  .I  may
 inform  the  Hoyge  that  ao  far  gs  the

 bher  Salts  Ltd.  National  Newsprint
 and  these

 Becject have  given  profits.

 =
 Salts  Ltd,  have  suffered

 )
 Shri  C.  C.  Desai:  Is  not  the  Heavy

 Engineering  Corporation  at  Ranchi,
 under  you?

 Gholi  ¥.  A.  Ahmed:  I  was  just  refer-
 ring  to  the  projects  which  are  running
 and  are  in  operation,  So  far  as  the
 Heavy  Bnagineering  Corporation  is
 concerned,  it  has  only  partly  gone
 into  production.  The  Hindustan  Photo
 Films  Manufacturing  Company  w
 under  construction;  the  Mining  and
 Allied  Machinery  Corporation  Ltd.,  is
 only  partly  in  production.  (Interrup-
 tion).

 Shri  M.  Ametsey:  We  know  all  of
 them,  What  is  the  sense  of  repeating
 the  same  facts?  (Interrupt:on).

 Shri  Randhir  Singh:  They  do
 understand  what  he  says.

 Bhri  F.  A.  Abmed:  The  hon.  Mem-
 bers  must  have  patience.  I  was  just  try-
 ing  to  point  out  that  an  allegation  was
 made  that  all  the  units,  all  the  pub-
 lic  sector  undertakings,  were  running
 at  8  logs,  What  I  have  pointed  out
 wag  that  there  are  some  units  which
 are  running  at  a  loss,  and  there  are
 some  units  which  are  having  a  profit,
 and  there  are  other  units  which  are
 stil]  under  the  stage  of  construction,
 Mr,  Desai  yesterday  made  a  point  that
 out  of  the  investments  we  have  made,

 not

 we  are  only  getting  a  return  of  8
 per  cent.

 Shri  M.  Amersey:  Despite  your
 polies,  you  make  profits.

 Shri  F.  A.  Ahmed:  While  we  are
 considering  the  losses  and  profits  of
 these  public  sector  units.  We  must  not
 forget  the  fact  that  a  large  number  of
 these  units  also  provide  for  expendi-
 ture  on  township.  (Interruption).  A
 large  number  of  these  units  provide
 facilities  and  amenities  which  do  not
 exjst  in  the  private  sector.  These  are
 projects  which  would  not  have  been
 possible  for  the  private  sector  to  ९३०
 tablish  in  our  country.  These  are  pro-
 jects,  which  are  going  to  manufacture
 capital  goods,  where  the  gestation
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 period  is  Jonger  than  in  brojects  manu-
 facturing  consumer  goods.  These  ere
 the  factors  to  be  taken  into  conside-
 tation  I  am  sure  once  they  are  es-
 tablished  and  once  our  demand  deve-
 lops  and  they  are  able  to  export  our
 capita]  goods  and  machimery,  they
 will  be  able  to  show  much  better  re-
 sults  than  what  they  have  hitherto
 been  dong  (Interruptions).

 Mr.  Deputy-Speaker:  There  is  no
 time;  we  are  encroaching  upon  pni-
 vate  members’  time  now.

 Shri  S.  M.  Banerjee  (Kanpur):  All
 his  further  assurances  should  be  laid
 on  the  Table  of  the  House.

 Mr.  Deputy-Speaker:  We  are  press-
 sed  for  time,  If  there  are  any  further
 Points  to  be  clarified,  he  is  easily  ac-
 cessible

 hri  F.  A.  Ahmed:  I  was  trying  to
 clear  many  of  the  conceptions  which
 the  hon  members  had  |  can  only  dis-
 chatge  my  duty  by  pointing  out  what
 I  know,  what  I  think  and  what  deci-
 sions  have  been  taken  But  I  am
 sorry  I  cannot  give  my  understanding
 to  the  hon  members  if  they  are  not
 prepared  to  understand  the  things
 which  I  want  to  say.

 It  is  all  very  well  for  us  to  criticise
 this  or  that  thing.  I  know  that  our
 development  has  not  been  as  rapid  as
 we  would  have  )iked.  Perhaps  there
 have  been  shortcomings,  At  the
 game  time,  we  must  not  ignore  what
 we  have  achieved  during  the  last  5
 or  6  years;  it  has  not  been  insignifi-
 cant  It  can  be  compared  favourably
 with  the  standard  in  any  developing
 country  The  rate  of  development  in
 developing  countries  hag  heen  gssess-
 +d  at  about  3  per  cent.  With  all  kinds
 of  difficulties,  we  are  maintaining  this
 rate.  I  admit  we  have  to  increase  that
 rate.  It  is  no  use  condemning  every
 thing,  whether  it  is  good  or  bad.  What
 is  bad  let  us  condemn  and  criticise,
 Out  of  thet  criticism  let  us  try  to  im-
 prove  At  the  same  time,  let  us  ack-
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 nowledge  what  is  good  and  what  has
 helped  to  develop  our  country.  It  is  in
 this  approach  that  our  greatness  fies.
 It  is  no  use  the
 of  the  world  that  everything  is  wrong
 with  India  and  go  on,  I  would  like
 hon.  Members  to  get  out  of  that  men-
 tahty  and  to  give  credit  where  that
 credit  is  deserved  and  to  condemn
 where  condemnation  is  necessary.
 (Interruptions).

 Shrimati  Sucheta  Kripalani:  Sir,
 one  matter  which]  raised  in  my  speech
 has  remained  unanswered  and  that
 ig  about  the  quantum  of  money  that
 33  going  to  come  to  Government  as  a
 result  of  the  excise  levy.

 Shri  F.  A.  Ahmed:  I  would  have
 replied  to  that  but  I  would  iike  to
 point  out  that  neither  the  powerlooms
 nor  the  question  of  levying  excise
 duties  are  concerned  with  my  Minis-
 try.  That  is  a  point  which  I  am  for-
 warding  to  the  Minister  of  Finance.
 He  will  take  note  of  it  and  do  ‘the
 needful  (Interruptions).

 Mr.  Deputy-Speaker;  I  shall  put
 all  the  cut  motions  to  the  vote  of  the
 House.
 All  the  cut  mottons  were  put

 negatwed,,
 and

 Mr.  Deputy-Speaker:
 put  the  Demands,

 I  shall  now

 The  question  is:

 “That  the  respective  sumg  not
 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  order
 paper,  be  granted  to  the  President
 to  complete  the  sums  necessary
 to  defray  the  charges  that  will
 come  in  course  of  payment  during
 the  year  ending  the  38  day  of
 March,  1968,  in  respect  of  the
 heads  of  demands  entered  in  the
 second  column  thereof  against
 Demands  Nos.  56  to  59,  98,  99  and
 26  relating  to  the  Ministry  of  In-
 dustrial  Development  and  Com-
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 भी  कामेश्वर  सिह  उपाध्यक्ष  महोदय,
 मैं  श्राप  के  द्वारा  नबी  महोदय  से  यह  पूछना
 चाहता  हू  कि  क्या  कम्पनी  ला  विभाग
 लिक्विडेट  हो  गया  है  ।

 क्रि  मधु  लिमये  :  माननीय  सदस्य  का
 मतलब  है  कि  पत्नी  महोदय  कम्पनी  कानून
 मंत्री  भी  हैं,  लेकिन  उन्होंने  उत  के  बारे  में
 कुछ  नहीं  कहा  है  t

 (The  Motwns  for  Demands  for Grants  whtch  were  adopted  by  the
 Pe

 Sabha  are  reproduced  below—
 B

 Demand  No  56—-DePpARTMENT  or
 InpbustriaL  Development

 eedin:
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 Ra,  37,48,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  wil]  come  in  course  of
 Payment  during  the  year  ending
 the  8lst  day  of  March,  1968,  in
 respect  of  ‘Other  Revenue  Expen-
 diture  of  the  Department  of
 Industrial  Development’”

 Demand  No  08—-DerarTMENT  OF
 Company  AFPaAIRs

 “That  a  sum  not  exceeding
 Rs  16,15,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  1968,  in

 “That  a  stm  not  4 Rs  3291,000  he  granted  to  the
 President  to  complete  the  sum
 Necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  yeay  ending
 the  3lst  day  of  March,  1968,  in
 respect  of  ‘Department  of  Indu-
 strial  Development’”

 Demanp  No,  57—~InbusTares
 “That  a  sum  not  exceeding Rs  2,78,78,000  be  granted  to  the

 Presvdent  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  Sist  day  of  March,  1968,  m
 respect  of  ‘Industries’”

 Demanp  No  58—Satr
 “That  a  sum  not  exceeding Rs  37,21,000  be  granted  to  the

 President  to  complete  the  हम।,.
 mecessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3286  day  of  March,  1968,  in
 respect  of  ‘Salt’”

 Demanp  No.  _है9--(एघाधार  Revexon  Ex.
 PENDITURE  OF  THE  D&PARTMENT  OF

 INDUSTRIAL  DevRLOPMENT
 “That  a  sum  not  exceeding

 pect  of  ‘Department  of  Com-
 pany  Affairs’””

 Demanp  No  99—OrHER  Revenus  ह
 PENDITURE  OF  THE  DEPARTMENT  OF

 Company  AFFATs

 “That  a  sum  not  exceeding
 Rs  32,11,000,  be  granted  to  the
 President  to  complete  the  ह.
 necessary  to  defray  the  charges
 which  wil]  come  m_  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  1968,  m
 respect  of  ‘Other  Revenue  Expen-
 diture  of  the  Department  of
 Company  Affairs’”

 Demanp  No  26—CaprraL  OUTLAY  OF
 THe  Ministry  oF  INDUSTRIAL  Deve-

 LOPMENT  AND  CoMPANY
 APFAIRS

 “That  a  sum  not  exceeding
 Rs  10,74,96,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  Sist  day  of  March,  1968,  in
 respect  of  ‘Capital  Outlay  of  the
 Ministry  of  Industrial  Develop-
 ment  and  Company  Affeirs.’”


